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 ing  all  these  difficulties  when  they  sell  their

 Sugarcane,  the  mill  owners  do  not  pay  the

 price  of  their  produce  in  time.  It  is  often
 seen  that  the  mill  owners  do  not  pay  the

 price  of  sugarcane  even  after  two  years  and
 the  farmers  are  forced  to  sell  their  sugar-
 cane  slips  to  the  middlemen  for  the  main-
 tenance  of  their  families.  In  this  way
 lakhs  of  farmers  are  exploited  every  year
 by  these  brokers  and  capitalists.

 In  view  of  the  poverty  of  the  farmers
 and  the  difficulties  being  faced  by  them,  I
 would  iike  to  request  the  Central  Govern-
 ment  to  make  statutory  arrangements  im-

 mediately  for  ensuring  prompt  payment  of

 price  of  their  sugaicanes  sold  to  mills  so
 that  the  farmers  may  get  themsclves  rid  of

 unnecessary  troubles,  exploitation  und
 inconveniences.

 LEnglish]

 DR.  DATTA  SAMANT  ‘Bombay  South
 Central)  :  The  following  subject  may  please
 be  included  in  next  week’s  agenda.

 Bombay  appears  to  be  rich  cily  and
 whosoever  visits  it  forms  the  opinion  after
 visiting  Bombay.  It  is  true  that  certain
 localities  like  Port  area,  Cuff  Parade,
 Malabar  Hills  where  very  rich  people  stay

 “gives  this  impression  ;  but  it  is  not  the
 true  picture  of  Bombay.  Out  cf  one  crore
 population,  about  fifty  five  lakhs  are  stay-
 ing  in  hutments,  fifteen  lakhs  in  old  dila-
 pidated  buildings  and  a  few  lakhs  are
 earning a  pitiable  wage  below  Rs.  500.
 All  these  hutments  can  be  reconstructed  by
 giving  loans  to  the  habitants.  Repair  of
 old  buildings  in  Central  Bombay  is  a  big
 task.  In  these  buildings  poor  textile
 workers  have  been  staying  for  generations.
 Subsidies  should  be  given  for  the  recons-
 truction  of  their  houses.  Union  Govern-
 ment  has  given  only,  one  hundred  crores
 for  five  years  for  the  purpose  and  it  is  not
 sufficient  for  development  of  Bombay.

 People  of  Bombay  are  contributing
 about  Rs.  2500  crores  to  Union  Govern-
 ment  every  year  by  paying  taxes.  Recent
 rise  in  Railway  Budget  and  Postal  and
 Telecommunication  rates  will  put  a  further
 burden  on  the  people  of  Bombay  and  will
 contribute  maximum  amount  to  the  coun-
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 try,  .I,  therefore,  appeal  to  the  Govern-
 ment  to  give  at  least  rupees  five  hundred
 crores  for  development  of  Bombay.

 नि  |  -  :
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  PARLIAMENTARY

 AFFAIRS  (SHRIMATI  SHEILA
 DIKSHIT)  :  1  have  noted  the  submissions
 by  the  Hon.  Members  and  we  will  consider
 them.

 12.22  brs.

 JOINT  COMMITTEE  ON  THE
 BILL  TO  CONSOLIDATE  AND
 AMEND  THE  LAW  RELATING

 TO  RAILWAYS

 [English]

 Motion  re  :  Appointment  of  a  Mem-
 ber  to  the  Committee

 SHRI  ARVIND  NETAM  (Kanker)  :  I
 teg  to  move  the  following  :

 “That  this  House  do  appoint
 Shri  Jagdish  Awasthi  to  the
 Joint  Committee  on  the  Bill
 to  consolidate  and  «amend
 the  law  relating  to  Railways,
 vice  Shri  Jaideep  Singh
 died.”’

 MR.  DEPUTY  SPEAKER  :  The  ques-
 tion  is:

 “That  this  House  do  appoint
 Shri  Jagdish  Awasthi  to  the
 Joint  Committee  on  the  Bill
 to  consolidate  and  amend
 the  law  relating  to  Railways,
 vice  Shri  Jaideep  Singh
 died.”’

 The  motion  was  adopted.

 12.23  bre.

 MOTION  OF  THANKS  ON  THE
 PRESIDENT’S  ADDRESS—  Conta.

 [English]

 MR.  DEPUTY  SPEAKER  :  The  House

 will  now  take  up  further  consideration  of
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 the  motion  of  thanks  on  the  President’s
 Address.  Dr.  Phulrenu  Guha  to  speak.

 DR.  PHULRENU  GUHA  (Contai)  :
 Sir,  1  rise  to  support  the  motion  of  thanks
 on  the  President’s  Address.  The  address  of

 the  President  is  the  critical  analysis  and
 review  of  the  achievements  of  the  country
 during  the  year  1987-88.  It  gives  a  pro-
 gramme  of  the  curtent  year.  The  progress
 of  the  country  depends  upon  the  compe-
 tence  of  its  leadership.  It  is  clear  from
 the  President’s  address  that  the  country
 has  made  tremendous  progress.  When
 India  became  free  even  a  needle  was  not
 manufactured.  But  now,  India  has  become
 a  big  industrial  nation.  Of  course,  more
 modernisation  has  to  be  undertaken  and
 new  technologies  are  to  be  developed  with
 the  hejn  of  the  scientific  knowledge.  This
 is  abscfutely  necessary  to  increase  produc-
 tion  m  the  fields  of  agriculture,  industry
 and  al’  other  fronts.  This  would  help  in
 the  economic  growth  of  the  country

 Due  importance  has  been  given  to

 prope:  utilisation  of  the  resources.  The

 country  is  passing  through  the  worst

 drought  and  flood.  But  the  Government
 has  been  able  to  provide  relief  to  crores  Of
 people  who  are  affected  because  India  ha,
 achieved  self-sufficiency  in  the  food  front.

 The  President  referred  to  the  removal
 of  regional  imbalances,  It  should  be  noted
 that  there  is  imbalance  in  different  parts
 of  the  same  State  also  I,would  like  to

 request  the  Government  to  have  a  proper
 programme  and  steps  must  be  formulated
 and  implemented  properly.

 More  stress  has  been  laid  on  the  pro-
 gramme  to  remove  poverty.  To  fulfil  this

 objectsye,  funds  provided  by  the  Centre  for

 IRDP  NREP,  RLEGP  and  the  various

 other  programmes  are  not  being  properly
 utilised  in  some  States.

 Sir,  strict  and  sterm  measures  should
 be  taken  to  plug  the  loopholes  and  to

 check  amalpractices.  Central  agency  should
 be  appointed  to  monitor  and  submit  reports
 from  time  to  time.  We  must  make  proper

 Scientific  utilisation  of  water  so  that

 farmers  get  assured  irrigation  and  floods
 are  prevented.  It  is  a  good  thing  that  for
 the  first  time  we  have  recognised  talent

 without  degree.  The  policy  on  education
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 pledges  equality  of  education  for  all.  By
 opening  Navodaya  schools  Government  has
 given  an  opportunity  to  poor  people.  This
 system  provide  equal  opportunity  to  the
 poor  people  to  give  better  education  to
 their  children.  There  are  a  number  of  laws
 to  improve  the  condition  of  women  but
 unfortunately  laws  are  not  implemented
 properly  on  many  occasions.  Women  are
 suffering  like  anything  and  their  status  has
 not  improved  much.  There  should  be
 coordination,  cooperation  and  co:  stant
 fight  for  removal  of  illiteracy  among
 women.  Working  women  do  not  receive
 Proper  justice  so  far  as  remuneration  and
 other  facilities  are  concerned.  It  is  very
 unfortunate  that  it  is  reported  that  a  gang
 rape  of  women  _  has  taken  place  in  Bihar.
 If  it  is  true  then  strong  action  should  be
 taken  against  those  people.

 The  population  problém  is  very  grave
 in  our  country.  It  must  be  dealt  with
 effectively  otherwise  it  will  eat  away  the
 fruits  of  our  development.  It  is  a  national
 problem  and  all  political  parties  must  co-
 Operate  in  this  programme.

 India  15  a  country  in  the  world  where
 there  is  a  synthesis  of  democratic  socialism
 and  secular  values.  Unfortunately.  unity
 and  integrity  of  the  country  is  at  stake.  It
 is  imperative  that  all  political  parties  must
 rise  above  the  political  considerations  and
 join  the  effort  of  Government  in  the  interest
 of  the  nation

 The  President  in  his  Address  has  rightly
 reminded  us  that  we  must  not  be  guided  by
 partisan  interests,  sectarian  interests  or
 interests  of  taking  electoral  advantages.  It
 is  not  the  saying  of  Opposition  but  three
 Cabinet  Ministers  of  West  Bengal  publicly
 admitted  reign  of  terror  in  West  Bengal.
 They  also  declared  that  there  would  be
 mass  rigging  in  the  panchayat  elections.
 The  Chief  Minister  has  said  that  there  is  a

 political  crisis  in  the  State  but  I  would  like
 to  point  out  that  it  is  a  Constitutional
 crisis  also.  ।  request  the

 (9०४८1
 to

 inquire  in  this  matter.

 The  Presidential  Address  inspires  hope
 and  coufage  in  the  minds  of  people.  It  has
 emphasised  national  values  and  the  need  to
 reach  the  country’s  main  goal.  It  reveats
 the  determination  of  the  Government  10
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 curb  terrorism.  We  must  be  careful  that

 message  of  commuhalism  is  coming  from

 the  outside  world.  The  inspiration  for
 communalism  is  coming  from  across  the
 borders  because  these  people  do  not  want

 strong  India.  We  must  guard  against  this
 evil  We  must  inculcate  secularism  in  the
 minds  of  our  people.  My  subraission  would
 be  that  we  must  have  a  national  outlook.

 The  time  has  come  to  have  a  projective
 outlook  so  that  this  Republic  can  be  streng-
 thened.  Thank  you.

 SHRI  SOMNATH  CHATTERJI  (Bol-

 pur):  Sir,  I  stand  here  to  oppose  the
 Motion  of  Thanks  for  the  President’s
 Address.  Our  President  is  a  gocd  man
 But  as  8  prisoner  of  the  present  situation,
 he  has  been  made  to  deliver  a  speech  which
 has  no  credivility  so  far  as  the  commo

 people  are  concerned.  The  Address  hus
 neither  any  direction  nor  it  makes  any
 projection  which  would  be  for  the  benefit
 of  the  teeming  millions  or  this  country.

 Our  young  Prime  Minister  had  stated
 when  he  took  over  the  charge,  that  com-

 pared  to  his  mother,  hisfGovernment  would
 work  faster.  No  doubf  this  Government
 is  working  at  a  very  fast  pace  in  disinte-

 grating  the  country,  indulging  in  rise  of

 prices  with  the  help  of  the  administered

 prices  being  raised,  in  creating  chasm
 between  the  people  and  in  denigrating  and

 subverting: the  democratic  processes  in  this

 country.

 Our  Constitution-makers  rejected  the

 proposal  of  unitary  system  of  Government.
 It  opted  for  what  is  called  a  quasi-federal
 system.  But  even  that  quasi-federal  system
 is  under  attack  because  of  the  actions
 taken  by  the  Central

 Coverament)
 1  cannot

 but  strongly  protest  against  the  deliberate,

 catculated  and  also  conspiratorial  attempt
 made  to  subvert  the  Constitution  during
 the  election ut  Tripura.  This  is  for  the
 first  time  that  the  army  was  deployed
 just  on  the  eve  of  election  taking  the  plea
 of  sudden}  increase  in  certain  incidents  in
 the  border  areas  of  a  State.  The  whole
 State  was  declared  as  disturbed  area.
 Without  ‘even  any  consultation,  with  far
 leds  concurrence,  of  the  Stite  Government,
 8,600:  armed  men  were  flown  into  the  State '
 The  entire  focal  administration  wast
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 1सरट पाएश
 This  is  a  dangerous

 p  menon.  It  a  dangerous  portent  for
 the  future.  For  the  first  time  in  this

 country,  it  has  happened.  The  army  which
 should  be  utilised  only  for  the  purpose  of

 Protecting  cur  country  from  foreign
 attacks,  are  now  being  utilised

 for|
 the

 narrow  political  and  «partisan  considera-
 tions  of  the  party  in  power.  We  saw  the

 unique  phenomena  of  large  number  of

 Union,  Ministers  stationing  in  the  Stute—
 a  tiny  State  for  that  matter—not  only  for

 their’  political  campaign,  which  they  are
 entitled  ta  undertake,  bufreally  to  inter-

 ‘fere  with  the  local  administration,  The
 local  officers  were  sent  for  by  these  Union
 Ministers  end  orders  were  given  (o  them.
 This  is  nothing  but  a  very  serious  and

 dangerous  move  that  was  made  by  the
 Central  Government  for  the  purpose  of

 ver  the  administration  of  a  small

 When  there  are  serious  charges  of

 incompetence,  indecision  and  instabitity
 Over  and  above  charges  of  all  pervatin

 corruption  in  the  administration,  जिह  ae cic vee Lene
 an  attitude  of  arrogance,  an  attitude  of
 intolerance  and  an  attitude  of  indifference
 to  the{  maintenance  of  the  valuable  and

 important  constitutional  and  _  political
 norms  in  this  country.  What  we  should
 now  concentrate  more  is  on  a  cooperative
 venture  between  the  Centre  and  States  for
 the  advancement  of  the  people:  of  this
 country.  The  Cenfre  under  the  leadership
 of  the:Pririie  Minister,  so  far  as  the  Ruling
 Party  15  concerned,  is  more  interested  in
 somehow  taking  over  the  administration
 of  a  State  by  whatever  means  including  the

 deployment  of  the  Army.  That  shows  that
 the  Government  or  the  Centre  has  not  re-
 conciled  itself  to.a  federal  set-up  properly
 administered  when  there  is  a  possibility  of
 different  political  parties  ruling  the  States.
 Sir,  it  seems  now  the  sycophancy  and
 gimmickry  are  more  important  and  that  15
 coveted  more  than  shunned.  The  result  is
 narrow  mjoded  and  short-sighted  partisan

 approach  |
 to  matters  of  vital  national

 interest  Which  is  weakenidg  the  very  fabric
 of  the  nation  and  its  economy.  I  am

 strongly  protesting  against  the  attempt
 made  through  the  President  by  the  Govern-'
 ‘ment  not  to  ert  to  the  1  nt  as-
 pects  in  the  Addréss  given  by  the}President.
 What  has  happened  in  Meghalaya  and  whet
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 is  happening  there  ?  The  anti-defection  law
 is  being  made  a  mdckery  in  another  small
 State  openly  Horse  trading-is  goinge  on
 and  having  obtained  only  33  per  cent  of
 the  votes  in  the  last  election  infMeghalaya,
 this  Government  was  set  up  and  then  the
 whole  music  started  in  trying  to  bolster  up
 this  minority  Government  with  the  help  of
 MLAs  from  different  political  parties.
 These  are  matters  which  are  polluting  our
 political  set-up  in  this  country,  the  demo-
 craticjnorms  and  the  Constitutional  provi-'
 sion  “and  the  Constitutional  set-up  of  the

 country.  The  way  the  Governors  have  been
 appointed~-!  know  that  it  will  be  said  that
 the  Sarkaria  Commission’s  Report  has  not
 yet  been  accepted  but  apart  from  the
 Sarkaria  Commission’s  Report,  it

 }  is  a
 matter  of  vital  importance  that  the  State
 Governments  concerned  should  be  con-
 sulted  before  a  Governor  is  appointed  and
 when  clearly  political  appointees  are  sent
 to  the  States  ruled  by  different  political
 Parties,  the  intention  is  not  for  a  proper
 administration  or  to  help  fhe  Government
 and  the  State  but  with’  the  help  of

 Governors  somehow  create  difficulties,  as
 we  find  in  some  of  the  Southern  States
 which  are  not  ruled  by  the  Congress.  As
 the  time  is  short,  |  want  to  mention  three

 very  important  aspects.

 रਂ  There
 यु

 reference  in  the  President’s
 Address  about  the  serious  situation  which
 has  develop:d  because  of  the  sickness  of

 industries.  There  is  only  one  sentence  in
 the  whole  Address  which  says  in  Paragraph
 40  as  ‘The  Board  for  Industrial  and  Finan-

 cial  Reconstruction,  set  up  under  the;  Sick

 Industrial  Companies  (Special  Provisions)

 Act,  1987  became  operational  last  May.’
 it  does  not  advert  to  the  fact  that  1,40,000

 industries,  small,  medium  and  big  are  lying
 closed  and  crores  of  employees

 who
 had

 jobs  are  now  on  the  streets.  Not  one;  word

 has  been  said  about  unemployment,  a  very
 serious  situation  where  the  young  people
 of  this  country,  young  women  of  this

 country  have  no  hope  for  the  future.  It  is

 that  not  only  they  are  not  getting  jobs,  but

 those  who  had  jobs  are  losingj  them  and

 even  Government  Undertakings,  the

 stationery  office  in  Calcutta  which  was  a

 departmental  outfit  of  the  Central  Govern-

 ment  has  been  closed  down  rendering  £200
 people,  for  no  fault  of  theirs,  jobless.  The

 Government  will  be  spending  nearly  Rs.

 150  crores  more  atter|  winding  up  this
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 office  at  Calcutta  which  has  resulted  in
 misery  to  1200  people.  They  have  decided
 to  close  down  four  printing  presses  which
 will  render  7000  people  jobless  and  those
 are  Government  presses.  They  have
 finally  decided  not  to  continue  to  agminis-
 ter  jthe  Bengal  Potteries,  one  of  thé  finest
 undertakings  in  this  country,  so  fer  as
 quality  of  its  products  is  concerned,  and  it
 has  rendered  4750  people  unemployed,
 those  people  who  had  jobs.  Not.one  word
 has  been  mentioned  in  the  whole  Address
 and  myfhon.  friends  on  the  other  side  are
 applauding  the  speech

 Apart  from  denigration  of  the  public
 sector,  yesterday  we  have  seen  how  cere-
 moniously  one-of  the  public  sector  units
 is  being  made  over  to  friends  of  the  hon.
 Minister  sitting  there,  namely  Mr  Bajaj
 and  |the  workers  are  being  left  in  the
 Jurch.

 The  State  projects  which  have  been
 pending  before  the  Central  Government
 for  their  sanction  are  not  being  given
 clearance  for  years.  The  Haldia  Petro-
 Chemical  complex  is  waiting  for  the  final
 approval,  although  the  economics  of  it  And
 the  viability  of  it  have  been  established,
 but  it  is  just  waiting  for  the  final  sanction
 of  the  Central  Government.

 '
 Then  the  Bakreswara  Thermal  Power

 Project.  I  wish  Mrs  Guha  had  mentioned
 these  things.  This  project  is  necessary  for
 the  advancement  of  West  Bengal  ‘and  is
 needed  badly  for  providing  electriéity,  but
 no  action  is  being  taken.  For  years  it  has
 been  pending  and  now  when  the  Soviet
 Russia  had  agreed  to  participate  and  the
 State  Government  is  the  other  party  to
 participate— it  would  be  a  joint  secto
 project  between  the  Soviet  Russia  and  th
 West  Bengal  Government-—suddenly  a  new
 idea  has  cropped  in  that  it  should  be  with
 the  NTPC

 ,

 ,  These  are  very  serious  matters  and I
 am  very  sorry  to  say  that  not  a  sipgle
 reference  has  been*made  ;  to  the  basic  prob-
 lems  which  are  affecting  the  people  of  this
 country,  You  may  have  won  a  victory  of
 sorts  in  Tripura,  though  not  the  majority
 vote,  buf  you  have  very  seriously  subverted
 and  decimated  our  constitutional  set  up.
 You  may  have  smug  satisfaction,  but  }the
 way  the  people  are  being

 treated
 in  thig
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 country  and  the  federal  structure  in  this -
 country  is  being  put  under  attach,  the  way
 there  is  the  problem  of  unemployment,  the
 price  rise  and  the  denigration  of  public
 scctor,  those  have  not  been  touched  at  all
 in  the  Address.  Therefore,  I  cannot  but
 dissociate  myself  from  the  motion  of
 thanks  and  ।  oppose  the  same.

 ।  Translation]

 DR.  GS.  RAJHANS  (JShanjharpur) :
 Mr.  Deputy  Speaker,  Sir, 1  was  listening
 very  attentively  to  the  speech  of  hon.
 Chatterji  Saheb.  There  is  a  proverb  in
 English—

 {English|

 “Everything  looks  yellow  to  the
 jaundiced  eye’’.

 [  Translation]

 and  one  of  our  friends  said

 [English]

 ““Rverything  looks  red  to  the  damaged
 eye”?  (interruptions).

 [  Translation]

 They  are  making  such  submissions  to
 undermine  our  development  and  enhance-
 ment  of  the  prestige  of  our  country  in  the
 world  which  we  have  achieved  during  the
 last  three  years.  In  fact,  they  are  jealous  of
 our  achievement  and  that  is  why  they  are
 saying  that  our  country’  is  disintegrating.
 Had  the  Government  of  Rajiv  Gandhi  or
 of  the  Congress  Party  not  been  there  in
 the  country,  disintegration  of  the  country
 would  have  been  possible.  This  is  our
 Government  and  we  have  maintained  the
 integrity  of  the  country  fully  intact.  What
 happened  in  Tripura  ?  We  may  be  wrong
 but  the  people  or  the  Prees  of  this  country
 can  not  be  wrong.  The  public  of  Tripura’
 were  feeling  suTocated  under  the  Leftist
 Government.  By  thrawing  away  the  Leftist
 Government,  they  now  heaved  the  sigh  of
 relief.  You  can  see  how  much  people
 tejoiced  ovér  the  victory  of  Congress  there,
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 All  newswapers  and  magazines  cannot
 be  wrong.  Is  there  any  justification  for
 pre  and  after  election  violence  engineered
 by  you  ?  (luterruptions).  Leave  aside
 what  happened  in  Tripura,  what  not
 happened  during  the  Panchayat  election  in
 West  Bangal.  The  first  ttme  in  the  history
 of  this  country  a  provincial  Government...
 (interruptions.  )

 ।  English]

 SHRI  SOMNATH  CHATTERJEE  :
 Sir,  the  President  of  the  State  Congress
 had  complained  of  rigging  in  certain  cen-
 tres  and  these  are  the  centres  where  the
 Congress  candidates  have  won.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PERSONNEL,  PUBLIC
 GRIEVANCES  AND  PENSIONS  AND
 MINISTER  OF  STATE  IN  THE  MINIS-
 TRY  OF  HOME  AFFAIRS  (SHRI  ।.
 CHIDAMBARAM)  :  He  should  also  say
 that  the  three  Ministers  of  the  Government
 of  West  Bengel  publicly  accusad  _  the
 Government  of  West  Bengal  of  rigging.

 SHRI  SOMNATH  CHATTERJEE :
 That  is  the  difficulty,  Sir,  This  young
 Minister  for  Home  Affairs  is  busy  in  des-
 troying  others  home  than  protecting  and

 ‘that  is  why  he  does  not  know  that  they  said
 that  whatever  criticism  was  there  it  was
 not  of  the  Government  but  of  certain
 political  parties.  He  should  differentiate
 between  the  political  parties  and  Govern-
 ment.  They  do  not  know  the  difference
 and  that  is  the  bane  of  the  problems  of
 this  country.  They  have  equated  the
 Government  to  the  political  party.  I
 would  like  to  know  what  was  he  doing  in
 Tripura  ?  Why  did  he  send  for  officers
 there  ?  What  job  had  he  got  there?  He
 had  no  authority  to  send  for  the  officers
 there.  This  is  absolutely  improper.  And
 now  these  young  people  are  going  to  rule
 us.

 MR.  DEPUTY  SPEAKER
 hans,  you  please  continue.

 :  Dr.  Raj-

 [  Translation]

 DR.  G.S.  RAJHANS  :  Whatever  hap-
 pened  in  Tripura  or  in  West  Bengal,  the
 three  Ministers  of  Government  of
 West  Bengal  have  stated  that  there
 has  been  rigging  in  elections.  This
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 is  highly  dangerous  for  our  democracy.  If
 this  thing  is  not  checked  right  now,  then
 democracy  will  get  destroyed  These  tings
 cannot  he  checked  merely  by  making  a
 bundles  of  allegations  but  the  problem  is
 to  be  viewed  jn  the  right  perspective.
 Yesterday,  Shri  ndrajit  Gupta  alleged  that
 our  foreign  policy  has  failed...  (दादा  -

 fégngje  Our  Non-Alignment  Policy  has
 been  highly  suceessful  as  compared  to  the
 foreign  policy  of  any  other  country  of  the
 world.  Why  do  these  people  grudge  81.
 our  efforts  to  improve  relations  ,  with
 America  7  [In  international  relations/  there
 is  no  permanent  enemy  or  friend,  only  the
 interests  of  the  country  are  permanent.  ।
 have  stated  errlier  also  in  thig  august
 House  that  we  will  appeal  to  the  people  of
 America  to  understand  truth  and  have

 respect  for  our  democratic  values,  Nobody
 shouldjgrudg:  if  we  work  to  achieve  this  2

 goal.  Our  leftist  friends  should  not  gradue
 over  our  signing  of  agreement  with  America
 in  the  interests  of  the  country.  I  want  to
 state  that  people  should  not  be  jealous  of
 the  progress  of  the  country.  If  the}  Indian
 Peace  Keeping  Force  had  not  been  sent  to
 Sri  Lanka,  then  the  forces  of  some  other

 country  would  have  come  there  and  that
 would  have  been  a  permanent  headache  for

 us.  Recent  new  development  in  Afghanis-
 tan  is  an  outcome  of  our  efforts  The

 hope/of  peace  returning  in  Afghanistan  can
 well  be  attributed  to  our  efforts.  Our

 relations  with  neighbours  are  very  cordial.
 We  are  trying  to  improve  the  relations
 with  Pakistan  which  are  right  now  a  bit
 strained.  We  have  progre  on  all

 fronts,  be  it  foreign  policy/or  economic ।
 policy.  Of  céufrse,  it  is  a-fact  that  country
 has  not  experienced  such  a  severe  deeught
 for  the  Jast  hundred  years.  it  is  also

 important  to  note  that  for  the  Jast  one

 hundred  and  fifty  years  such  devastating |
 floods  have  not  been

 200८
 Bihar,  West!

 Bengal  and  North  Eastern  States  as  wit-

 nessed  this  year,  As  many  as  6  to  8

 ciore  people  have  been  affected  by  the

 floods.  Therefore,  the  Government  is

 requested  to  provide  relief  in  the  form  of

 foodgrains  or  in  any  other  forms
 what-

 soever  to  both  the  drought  and  the  flood

 affected  areas  on  equal  footing.
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 l  understand  the  Government  at  Delhi  has
 not  fully  appreciated  the  problems  of  flood
 affected  areas.  The  situation  was  quite
 grave,  crores  of  people  were  in  need  of  food

 grains,  their  houses,  land,  foodgrains,-
 clothes  all  had  been  destroyed  and  they
 had  been  rendered  homeless  overnight.  So,
 the  Government  at  Delhi  is  requested  to

 pay  full  attention  to  the  problems  of  flood
 affected  people  as  these  are  in  no  way  less
 grave  than  the  problems  of  drought  affected
 people.

 I  would  like  to  state  a  few  more  things.
 Recently,  I  visited  China.  There  I  saw  the
 successful  implementation  of  Family  Plann-
 ing  Programme.  We  are  doing  everything
 in  our  country  but  we  are  not  paying  as
 much  attention  to  Family  Planning  Pro-
 gramme  as  we  should  have.  Fresh  _  think-

 More  and
 more  incentives  should  be  given  to  people
 adopting  family  planning  measures.  Those
 in  service  should  be  given  3  to  4  incre-
 ments  and  provided  with  housing  facility.
 In  the  end,  I  would  like  to  stat:  that  the
 things  mentioned  in  the  Address  by  the
 President  are  all  praiseworthy.  The
 country  is  progressing.  The  opposition
 should  co-operate  with  the  Government

 [  English}

 SHRI  P.K.  THUNGON  (Arunachal
 West)  Sir,  I  would  like  to  join  my  colle
 agueS  in  supporting  the  Motion  of  Thanks
 on  the  President’s  Address.  Our  President
 was  kind  enough  to  mention  what  has
 been  done  right  from  the  time  of  indepen-
 denee  movement  uptill  now  in  this  indepen-
 dent  country.  He  has  teen  pleased  to
 mention  about  upholding  of  ideals  of
 democracy,  secularism  and  ।  socialism
 enshrined  in  our  Constitution  and  also
 about  religious  and  cultural  rights  of  the

 ‘various  sections  of  our  country.

 As  you  are  aware,  Arunachal  Pradesh ।
 from  where  I  come-—was  granted  a  full-
 fledged  Statehood  only  last  year.  In  the
 State  of  Arunachal  Pradesh  Bill,  there  are
 certain  lacunae  which  still  persist  and  are
 required  to  be  amended.  I  would  urge  the
 Government,  through  you,  that  the  Amend-
 ments  should  be  brought  within  this
 Session  itself—the  Amendments  which I
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 had  on  eailier  occasions  mentioned  on  the

 floor  of  this  august  House  The  Amende-

 ments  are  about  increpse  of  seat  of  the
 Members  in  the  Legislative  Assembly  from
 40  to  60  and  also  rega-ding  the  names  of

 various  tribes  which  have  been  mentioned
 in  the  list  of  the  Act  Arid  ats?  some
 constitutional  safeguards  have  to  be  given
 for  the  protection  of  social  and  religious
 practices  of  Arunachal  Pradesh,  customary
 law  and  procedure,  administration  of  civil

 and  criminal  justice  involving  decisions

 according  to  our  customary  Jaw,  ownersh:p
 and  transfer  of  land  and  ils  resources.

 Special  powers  have  been  given  ¢»  the

 Governor  of  Arunachal  Pradesh,  and  the

 people of  Arunachal  Pradesh  strongly  feel

 that  this  is  a  denfal  of  the  rights  of  the

 people,  and  that  there  is  a  kind  of  sus-

 picion  on  the  capabilities  of  the  people-
 Therefore,  this  provision  needs  to  be

 deleted.  Unless  these  amendmends  are

 effected,  there  is  a  kind  of  feeling  in  the

 minds  of  the  people  in  Arunachal  Pradesh

 that  there  is  only  a  kind  of  white-washing
 made,  and  the  real  rights  of  democracy  and

 secularism  and  whatever  have  been  enshri-
 ned  and  mentioned  by  the  President,  are

 not  fully  given  there.  Thatis  why  I  feel

 very  strongly,  because  Arunachal  Pradesh

 isa  very  sensitive  area,  and  the  people
 there  Should  not  be  given  a  handle  to  be-

 come  something,  whereby  peace  and  tran-

 quility  in  that  State  might  be  jeopardized.

 The  President  was  kind  enough  to  men-
 tion  about  our  relations  with  China.  In
 this  regard,  I  feel  it  very  strongly  that  in
 Arunachal]  Pradesh,  a  few  of  our  posts  are
 still  occupied  by  China.  We  should  do
 our  best  to  ask  them  to  get  away  from
 there.  We  should  not  leave  any  stone  un-

 turned—may be  diplomatically  or  through
 negotiations—and  if  necessary  we  shall
 have  10  use  all  kinds  of  efforts  and  force,
 so  that  they  vacate  our  territory.  This
 will  go  a  long  way  in  re-establishing  the
 confidence  of  the  people  of  Arunachal
 Pradesh.

 You  might  have  come  across  a  state-
 ment  by  a  spokes-woman  recently,  that

 they  again  have  claimed  as  if  Arunachal
 Pradesh  was  a  part  of  China.  I  would  like

 strongly  to  refute  this,  because  the  people
 of  Arunachal  Pradesh  have  come  to  know,
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 most  of  the  people  in  Arunachal  Pradesh
 have  come  to  know  about  China
 only  in  1962,  when  there  was  Chinese

 aggression,  If  Arunachal  Pradesh  were
 Chinese  territory,  our  people  should  have
 known  much  earlier,  This  kind  of  a  claim
 from  their  side  1s  absolutely  baseless,  and
 the  people  of  Arunachal!  Pradesh  are  deter-
 mined  to  do  whatever  is  necessary,  what-
 ever  sacrifice  1s  required,  and  the  people  of
 Arunachal  Pradesh  are  prepared  to  offer
 whatever  kind  of  sacrifice  is  required,  to
 protect  themselves  and  to  prove  themselves
 as  a  part  and  parcel,  and  an  integral  part,
 of  India  right  from  times  immemorial.

 I  would  also  like  to  mention  about  a
 few  other  aspects.  The  President  was  kind
 enough  to  mention  about  the  harmonious
 growth  of  industries,  and  harmony  between
 Management  and  labour  etc.  He  was  also
 pleased  to  mention  about  droughts  and
 floods  In  this  connection,  1  would  like
 to  mention  that  until  and  unless  we  have
 proper  itadustrial  development  in  back-
 ward  areas  like  Arunachal  Pradesh  and  the
 north-eastern  region,  we  cannot  talk  about
 harmonious  industrial  relations.  We  do
 not  have  industries  there...C/nterruptions)
 I  am  talking  about  industrial  rcjations.

 We  want  to  have  in  thos  eareas  more
 industries  and  other  developments  coming
 up.  In  this  regard,  when  we  talk  about
 industries,  immediately  what  we  think  about
 is  Of  power,  infrastructure  etc.  In  the
 north  eastern  region,  Arunachal  Pradesh
 is  a  State  where  more  than  20,000  MW  of
 power  generation  can  be  possible  through
 hydel  power  project  only.  But,  it  sppears
 that,  whatever  resources  we  have,  are.  not
 being  properly  taptee  ;  and  that  is  a  kind
 of  denial  to  the  people  of  that  area  of  their
 development.  There  is  a  project  known
 as-  Kameng  Hydel  Project.  The  investi-
 tion’work  was  started  20  years  ago  ;  i.e.  in
 1967  it  had  started,  but  so  far  not  much
 progress  has  been  made  When  our  state
 government  ask  for  fund,  from  they  talk
 about  non-availability  of  fund,  When  we  talk
 here  about  implementation  of  projects,  they
 Say  something  else.  If  such  kind  of  delays  are
 perpetrated  the  industrialisation  or  develop-
 ment  of  that  areas  will  be  affected  very
 adversely.  That  project  will  not  only  serve
 Arunachal  Pradesh  but  whole  of  the  region
 Iam  told  Kameng  Hydel  Project  is  going
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 to  produce  600  MW  of  power  which  can  be
 enough  for  Assam,  Arunachal  Pradesh  and
 it  can  supply  to  other  parts  ‘of  north
 eastern  region.

 ।  would  like  to  cite  one  more  example
 how  procedural  wrangles  create  delays.
 There  is  1  small!  micro-hydel  project  at
 Nurunang  in  Arunachal  Pradesh,  In
 Nurunang  area  and  Tanga  Valley  area,  we
 have  two  divisions  of  our  Defence  Personnel

 They  use  day-and-night  Kerosese  Oil  be-
 cause  those  areas  are  very  cold.  If  we
 can  produce  more  electricity  in  that  area,
 it  can  be  used  for  our  defence  personnel  as
 well  as  for  our  people.  This  pro-
 ject  has  not  yet  teen  clearcd  and  our

 government  has  been  trying  for  the  last
 more  than  one  year  to  get  it  approved  from
 the  Central  Electricity  Authority.  I  urge
 the  government  through  you  that  at  least
 such  a  small  thing  should  be  cleared  very
 soon  so  that  we  can  take  advantage  of  our
 resources.

 MR.  DEPUTY  SPEAKER  :  The  Prime
 Minister  will  reply  to  the  debate  on  the
 President's  Address  at  3  P.M.  The  House
 stands  adjourned  for  lunch  to  re-assemble
 at  2  P.M.

 13.03  hrs

 The  Lok  Sabha  adjourned  for  lunch
 till  Fourteen  of  the  Cluck.

 The  Lok  Sabha  re-assembied  after
 Lunch  at  Five  minutes  past  Fourteen

 of  the  Clock.

 [MR.  DEPUTY-SPEAKER  in  the

 Chair |

 RESIGNATION  BY  MEMBER

 [English]

 MR.  DEPUTY-SPEAKER  :  ।  kave  to

 inform  the  House  that  the  Speker  has  recei-

 ved  today  a  letter  dated  Ist  March,  1988

 from  Dr.  Chinta  Mohan,  an  elected  Mem-

 ber  from  Tirupal  constituency  of  Andhra

 Pradesh,  resigning  from  his  seat  in  Lok  Sabha.

 The  Speaker  has  accepted  his  resignation

 w.e.f,  today  i.e  2nd  March,  1988.

 (Interruptions)

 Pr.  Address

 MR.  DEFUTY-SPEAKER  :  No  further
 discussion  on  this.

 14.06  brs

 MOTION  OF  THANKS  ON  THE
 PRESIDENT’S  ADDRESS—  Contd.

 हि

 MR.  DEPUTY-SPEAKER :
 Krishna  Iyer.

 Shri  V.S.

 SHRI  V.S.  KRISHNA  IYER  (Banga!  ore
 South):  1  stand  to  oppose  the  Motion  of
 Thanks  to  the  President  on  his  Address.  The
 address  is  insipid,  uninspiring  and  also  full
 of  platitudcs.  I  thought  the  President  will
 tell  us  how  the  nation’s  problems  will  be
 solved.  It  is  unfortunate  that  no  solution
 is  to  te  found  to  any  one  of  the  long
 pending  problems  of  our  country.

 First  of  all,  with  regard  to  Punjab  pro-
 blem,  though  all  these  Accords  were
 welcomed  here,  unfortunately,  what  is  the
 state  of  affairs?  We  do  not  find  any
 solution  of  this  in'the  President’s  Address.
 Tt  is  said  that  térrorist  activities  will  be
 curbed.  But  unfortunately,  no  mention  has
 been  made  how  the  problem  is  goiag  to  be
 solved.

 So  far  as  Assam  accord  is  concerned,
 the  Government  says  that  points  mentioned
 in  the  accord  have  been  jimplemented.  But
 the  Government  of  Assam  says  that  many
 of  the  points  are  still  to  be  implemented,
 You  know  that  an  agitation  is  also  going
 on  there.  Like  that  there  are  so  many
 problems.  I  would  iike  to  emphasisse  that
 the  Government  must  take  this  House  into
 confidence  and  tell  us  exactly  what  the

 position  is.  Not  only  with  regard  to  Punjab,
 Assam  and  Sri  Lanka,  but  also  the  Prime
 Minister  has  given  a  go  by  to  thé  usual
 meetings  which  he  used  to  have  with  the

 opposition  leaders.  फेंट  |  find  that  nota
 single  meeting  has  been  held  in  the  recent

 past.  These  are  not  party  problems  ;  these.
 are  national  problems.  That  is  why,  I  urge
 that  the  Government  must  find  solution  to
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 all  these  problens  They  must  take  into
 confidence  the  entire

 -  6०
 that  they

 may  be  taking  into  confidehce  the  entire

 country.

 Today  I  wanted  to  speak  just  to  draw
 the  atiention  of  the  Governinent  to  one

 very  important  and  serious  matter,  and  that
 is  with  regard  to  regional  imbalance.  Most
 of  the  Members  not

 only]  tom
 the  other

 side  also,  have  been  raistng  their  voices
 about  that.  It  is  very  necessary  chat  the

 Planning  Commission  and  the  Government

 must,  first  of  all,  identify  the  regional
 imbalance  in  cach  State  and  then  solve  it.
 I  am  sorry  to  say  that  the\Government  has

 completcly  failed  because,  you  may  be

 aware,  that  many  of  the  regional  parties
 have  taken  birth  because  of  the  neglect  of
 States  by  the  Centre  in  so  many  areas  like
 economic,  language,  elc.  That  is  why,  the

 regional  parties  have  come  up.  Otherwise
 national  partics  would  have  still  been

 strong.  I  take  instance  of  my  own  state
 and  tell  you  how  the  regional  imbatance  is
 there.  The  Karnataka  State,  though  it
 has  progressed  on  10  own,  has  been  com-

 pletely  neglected  by  the  Centre  on  ६०  many
 aspects.  101

 of  all,  come  to  the  Vijaya-
 nagar  Steel  Plant  The  foundation  of  this
 Plant  was  laid  by  the  late  Prime  Minister,
 Shrimati  Indira  Gandhi,  in  1971.  It  is  yet
 to  see  the  light  of  the  day.  Similarly,  in
 is  many  other  areas  like  setting  up  Pf  an  oil
 refinery  and  all  that,  the  State  has  been
 neglected  by  the  Centre.  Particularly  when
 the  Centre  is  committed,  it  should  see  that
 it  is  implemented.

 1  now  come  to  the  border  dispute.  ।
 is  nearly  20  years  that  the  Mahajan  Com-
 mission  gave  fits  report  with  regard  to
 Karnataka-Maharashtra  boundary  dispute.
 Still  the  Government  of  India  has  not  come
 forward  with  amendment  to  implement  that
 Act.  This  is  agitating  the  minds  of  our
 people.

 Now  I  come  to  the  river  disputes.  It  is
 high  time  that  the}disputes  between  Andhra
 Karnataka  and  Maharashta  and  also  bet-
 ween  Karnatka  and  Tami!  Nadu  are  settled

 soon  by  negotiations  .Government  must  take
 steps  to  solve  these  problems.  This  can  be
 done  by  persuasion.
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 It  is  a  very  sensitivefissuc  ।  wiil  give  you
 only  o  instance.  We  have  got  nearly
 18  20  kendras  of  Doordarshan  in

 Karnataka,  and  the  central  dAendra  is  in

 Bangalore.  You  may  be  surprisad  to  know
 that  Bangalore  is  a  full-fledged  studio  where
 out  of  300  minutes,f  only  about  60-70
 minutes  are  devoted  fof  Kannada  language,
 for  the  local  language.  You  know,  Sir,  that
 an

 agitation  is  going  on  there.  Everyday,
 dharna  is  being  held  in  front  of  the  studio.
 What  js  the  purpose  of  having  a  studio  in

 every}  State  ?  The  purpose  is  to  educate
 the  people  of  that  State.  Another  surprise
 is  that  except  from  Bangalore  Kendra
 Kannada  language  is  not  telecart  from  uny
 other  studio  at  all.  Everything  is  directly
 telecast  from  Delhi.  There  is  ०  airange-
 ment  at  all  to  telecast  Jocal  Progiammes
 from  the  Bangalore  kendra.  So,  people  are

 very  much  disgusted.

 Then,  Sir,  I

 vives

 to  the  language  issue.

 Another  most  shocking  thing  is  that  in

 Bangalore  Doordarshan  Aendra,  out  of  60
 employees  at  present  only  ten  know  the
 loca!  language.  That  1s  because  most  of
 the  people  are  recruited  from  other  States.]
 They  do  nor  know  the  language  of  the
 State.  Then  how  can  they  produce  ऑ  pro-
 gramme  in  the  10081  language  ?  So,  it  is
 very  -necessary  that  it  should  be  set  right.
 Now  that  a  full-fledged  studio  has  come
 up  there,  a  now  building  for  the  |  Bangalore
 Doordarshan  kendra  has  been  constructed,
 lam  sure  that  lhe  Government  will  take
 steps  to  see  that  the  programmes  should  be
 there,  and  afterwards  it  should  be  switched
 oa  to  national  programme.

 At  present  they  ९  screening  only  one
 picture  in  a  week  andfthat  too  on  a  Sature-
 day.  You  know  that  it  is  impossible  to
 see  pictures  on  Saturday.  It  is  only  on
 Sundays  that  people  have  a  holiday  and
 they  would  like  to  see  a  picture  on

 Sundays,  So,  it  is  very
 necessary  that  it  should  te  |scaeened  on
 Sundays  instead  of  on  Saturdays.  Why I
 mention  this  is  because  an  agitation  as

 going  on  there.

 In  view  of  the  Railway  Budget,  a  -ail
 roko  prograinme  is  going  on.  It  is  a
 serjous  matter.  Jt  is  in  my  State,  it  may
 be?  in  other  States  also.  What  I  would
 like  to  emphasise  is  that  it  is  the  responsi-
 bility  of  the  Central  Government  to  see
 that  in  evrey  region,  in  every  State,  irres-



 288  Motion  of  Thanks

 pective  of  the  party  in  powcr,  there  is  no

 regional  imbalance.  People  should  not
 have  af  feeling  that  they  ae  being
 ignored.  That  is  very  dangerous  for  the
 ur  at  of  the  country.

 The  last  point  that  I  would  like  to
 mention  is  with  regard  to  the  three-language
 formula.  It  is  a  very  dangerous  trend.
 Take  my  own  State.
 the  three-language  formula  but  still  people
 are  agitating  because  it  is  only  in  southern

 pasts  of  India  that  the  three-language  for-
 mula  is  being  implemented.  In  northern

 India,  can  you  name  any  one  State  which  is

 implementing  the  three-language  formula  ?

 How/do  you  think  that  there  can  be  natio-

 nal  unity  and  integrity  ?  It  is  very  neces-

 sary  that  they  should  make  “honest  and

 sincere  efforts  in  this  regard.  That  is  the
 reason  why  South  has  a  feeling  that  Hindi
 is  being  imposed  upon  them.  That  feeling

 shoul
 not  be  there.  On  their  own  they

 will  Jove  to  learn  it.  You  may  be  surpri-
 sed  to  know-——and  everybody  knows—that
 on  Sundays,  Ramayana  is  being  screened.
 You  cannot  have  any  other  programme  at
 that  time  because

 everybpdy
 loves  to  see

 that  programme.  Though,it  is  in  Hindi,
 but  they  can  understand  that  Hindi  because
 it  is  so  simple  that  they  have  to  love  that.

 So,  what  I  want  to  make  out  is  that  the

 three-language  formusa  should  be  imple-
 mented  in  its  total  sincerety  in  all  the

 States.  |
 That  is  my  point  :२

 incident  which Coming  to  one  more
 took  place  in  my  constituency,  I  world
 like  to  mention  that  a  gas  tragedy  took

 place  in  Bangalore  during  the  last  month,
 in  which  ten  children  died  and  nearly

 twenty  were  seriously  injured,  and  they  jare

 sUlf  in  the  hospital.  That  happene |  because
 of  the  gas  leakage.  The  leakage  was  be-

 cuuse  of  the  faulty  sealing  of  the  cylinder
 I  do  not  know  whether  we  will  be  discuss-

 ing  the  Petroleum  Ministry’s  Demands  or

 not,  but  that  is  different  thing.  Through

 yuufSir,  |  would  like  to  tell  the  Govern-

 ment  to  see  that  proper  instructions  are

 issued  to  those  who  manufacture  the  gas

 cylinders.  They  have  to  properly  check  the

 cylinders  and  people  must  be  educated  how

 to  use  the  gas  cylinder  because  eveyrday
 we  hear  8009  gas  burst.  Therefore,  the

 people  should  be  properly  educated  on  the

 ure  of  gas  cylinders.  I  am  sure  Government
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 will  take  note  of  this  fact.  So,  Sir,  I  once
 again  say  that  the  President’s  Address  does
 not  show  any  direction  on  which  Govern-
 ment  shouldjinove.  It  is  just  like  an  Annual
 Report  of  any  company.  Sa,—Lstrongly

 at-througt  you,  Sir,  ।  would  like  to  con-
 gratulate  the  Hon.  President  for  recalling
 the  human  and  moral  vaijues  and  paying
 homage  to  Khan  Abdul  Gaffar  Khan  in  the
 very  first  page  of  the  Address.  It  is  quit
 befitting  with  the  tradition  of  our  India
 culture.  On  the  basis  of  these  human  values
 we  want  tO  carry  our  country  forward  to
 the  international  level.  In  the  face  of  the
 situation  created  by  di:ought  and  external
 dang:rs  lyrking  around  the  borders  of  the
 country  resulting

 in  financial  difficulties,
 the  progress  made  in  the  field  of  industrial
 development  and  maintenance  of  buffer
 stock  of  foodgrains  and  spectacular  advance
 ment  in  technology,  especially  in  Defence
 Department,  deserve  all  praise.  The  opposi-
 tion  may  try  to  find  fault  with  it  for  the
 sake  of

 ।
 criticism,  but  they  also  realise  the

 reality  their  hearts  of  hearts.

 As  regards  international  achievements
 of  our  country,  whether  regarding  Sri  Lanka
 or  the  struggle  for  human  values  launched
 by  Mahatma  Gandhi  in  South  Africa  many
 years  ago,  those  human  values  are  being
 carried  iforward  by  the  Government  of  Rajiv
 Gandhf  by  adhering  to  the  path  shown  by
 Pandiji  and  Gandhiji_  It  is  really  an  inter-
 national  achievement.  Despite  the  difficulr
 situation  created  by  terrorists  activities,
 drought  and  activities  of  GN.L.F.  in
 Tripura,  the  Government  has  been  able  to
 maintain  the  pace  of  industrial  development
 and  buffer  stock  of  foodgrains  and  prevent
 starvation  deaths  in  the  country  These
 achievements  speak  themselves  of  the  ex-
 cellent  work  done  by  the  Govt.  of  Shri
 Rajiv  Gandhi  for  which  he  deserves  felici-
 tations.  What  else  remains  there  for  which
 this  Government  could  be  criticised.

 As  far  as  the  question  of  people  claim-
 ing  themselves  to  be  so-called  champions



 287  Motion  of  Thanks

 (Dr.  Prabhat  Kumar  Mishra ]

 of  democracy  is  concerned,  |  am  quite  sur-

 prised  to  see  when  some  member’  from  the

 opposition  side  claiming  themselves  to  be
 the  watchdog  of  democracy  surprisingly

 ‘baycotted/the  Pre.ideatial  election  held  for

 strengthening  the  democracy.  In  fact,  I
 would  like  to  say  that  Government  of  Shri

 Rajiv  Gandhi  has  all  along  maintained
 that  the  elections,  whether  in  Punjab  or
 West  Bengal  will  be  held  at  due  time
 whether  his,  party  wins  or  loses.  This
 Statement  is  indicative  of  our  faith  in
 democratic  system.  In  fact,  it  is  only
 the  Congress  Party  which  is  propagating
 democracy  and  not  those  persons  who

 Simply  critcise  Rajiv  Gandhi  Government
 and  level  ail  types  of  allegations  to  weaken

 democracy.

 In  this  connection,  ह  would  like  to  state
 that  whenever  we  strive  for  advancement
 and  economic  development  of  the  country,
 the  external  forces,  who  do  not  like  that
 India  should  make  progress  and  become

 self-reliant,  start  putting  obstacles  in  our

 way.  Some  of  the  people  of  our  own

 country  also  help  them  in  their  evil  designs.
 For  example,  you  have  seen  that  some
 time  ago,  violent  attempts  were  made  by
 some  internal  forces  to  disrupt  the  supply
 of  petroleum  products  in  Assam,  and  the

 country’s  economy  suffered  a  great  deal
 thereby.  But  despite  all  these,  our  country
 has  made  tremendous  progress  in  all  fields,
 be  it  industry  or  agriculture.  I  think
 Government  deserves  congratulations  for
 this.

 ।  would  like  to  speak  on  other  topics
 8150,  The  Government  is  requested  to
 monitor  the  benefit  of  subsidy  and  other
 reliefs  given  to  farmers  ir  the  new  budget
 so  as  to  ensure  that  the  benefit  of  subsidy
 and  concession  reached  the  lowest  level
 For  example,  prices  of  urea  have  been
 reduced,  So,  the  Govt.  should  ensure  that
 the  urea  be  made  available  to  farmers  at
 the  reduced  rates  for  which  special  mom-

 toring  is  required.

 The  Hon.  President  also  referred  to
 forest  and  environment.  I  will  definitely
 say  that  industrialisation  is  necessary  for
 the  country  and  our  economy.  We  should
 pay  special  attention  to  check  imbalanced

 industrial  growth  40  as  to  prevent  environ-
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 mental]  imbalance  which  could  be  harmful
 in  future.

 The  opposition  has  raised  the  issue  of

 unemployment.  The  Hon,  President  has

 definitely  drawn  attention  to  solve  the

 probiem  of  unemployment  in  rural  and
 urban  areas.  Many  steps  have  been  taken
 to  solve  the  unemployment  problem  under
 20  Point  Programme,  IRDP  and  other

 Programmes.  The  benefits  of  these  pro-
 grammes  are  shown  in  the  statistics  given
 in  this  report.  It  is  really  a  pity  that  even
 after  launching  of  the  earth  satellite  by  the

 country,  our  technological  achievements
 are  undermined.  This  achievement  has

 brought  to  us  international  acclaim  ।  I[
 would  definitely  like  to  draw  the  attention
 towards  one  thing.  Assistance  is  given  on
 the  basis  of  caste  to  people  liviag  telow
 the  poverly  line.  To  my  mind,  poor  is  a
 class  in  itself  and  the  caste  of  poor  is  poor
 itself.  Therefore,  without  dividing  poor
 into  various  caste  groups,  economic  help
 should  be  given  to  people  living  below  the
 poverty  line  on  economic  basis.

 Hon,  Member,  Shri  Jndrajit  Guptaj,
 has  talked  about  our  relations  with
 America.  Our  relations  with  America  are
 definitely  beneficial  for  the  development  of
 the  country  and  technology,  but  we  do  not
 compromise  on  basic  principles  When  we
 talk  of  disarmament,  the  Government  is
 not  lacking  even  in  citicizing  America  aif
 the  need  so  arises  But  this  does  not  mean
 that  we  are  at  variance  with  America  in
 the  matter  of  principles.  He  wanted  us  to
 clarify  why  it  is  so  that  on  the  one  hand,
 Government  asks  for  assistance  fiom
 America  while  on  the  other,  it  criticizes
 Ainerican  policy.  Development  and  policy
 are  two  separate  matters.  We  do  not  want
 to  be  bound  by  any  treaty  with  any  nation,
 We  want  to  run  the  country  according  to
 the  principles  of  Mahatma  Gandhi  and
 Pandit  Jawaharlal  Nehru.  But  our  coillea-
 gues  from  the  Opposition  find  it  hard  to
 understand  these  issues  and  they  go  on
 criticizing  Shri  Rajiv  Gandhi's  Govern-
 ment.

 The  issue  relating  to  Tripura  elections
 is  raised  here  time  and  again.  If  peace  in
 a  state  is  disturbed,  atrocities  are
 committed  on  common  men,  innocent  people
 they  are  killed,  ।  do  not  see  any  wrong  in,
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 it  if  the  Central  Government  while  dis-
 charging  his  responsibility  sends  in  the
 Army  there,  for  the  smooth  eonduct  of  elec-
 tions.  Does  this  mean  that  Army  personnel
 deputed  there  have  put  ballots  in  the  ballot-
 boxes  ?  There  is  nothing  wrong  in  making
 arraagements  for  maintaining  peace.  Elec-
 tions  have  been  heid  in  Punjab  also.  Some
 intellectual  members  of  opposition  side  cite
 the  example  of  Punjab  also.  But  the  Oppo-
 sition  must  appreciate  that  the  Army  has
 to  be  sent  if  necessary.  Both  ways  the
 Rajiv  Gandhi’s  Government  is  citicized
 for  sending  the  army  as
 well  as  for  not  sending  the  army.
 We  accepted  defeat  in  Bengal  as  well
 as  in  Karnataka  but  did  not  accuse  anyone
 for  our  defeat.  We  had  talked  of  preser-
 vation  of  democracy.  It  is  very  regrettable
 that  today  defeat  in  Tripura  has  been  made
 a  point  to  criticise  the  Presidential  Address.
 ।  feel  that  this  issue  should  be  looked  at
 from  a  broad  spectrum  and  not  from  a
 narrow  viewpoint.

 PROF.  MADHU  DANDAVATE  (Raja-
 pur)  :  You  could  have  won  even  without
 help  from  the  Army.  You  just  spoiled
 your  case.

 DR.  PRABHAT  KUMAR  MISHRA ;
 Mr.  Dandavate,  ।  want  to  tell  you  one

 thing.  You  are  a  senior  Member  of  this
 House  During  the  recent  elections  in

 Bengal,  {  stayed  there  for  a  month.  When-
 ever  we  appointed  some  people  as  our  poll-
 ing  agents,  in  the  evening,  the  same  night,
 their  dwellings  used  to  be  sect  on  fire  We
 admitted  those  people  in  hospitals  before

 coming  here.  This  is  certainly  a  sad  state
 of  affairs,  The  Opposition  people  talk  of
 terrorism  in  Punja».  But  when  the  Govern-
 ment  talks  of  dealing  with  the  terrrorists
 of  Tripura,  the  Opposition  shows  no
 interest.  Members  of  the  Opposition  do
 hot  seem  to  be  disturbed  when  terr.  rism
 and  naxalism  are  practised  overtly  in

 Bengal.

 Without  taking  up  more  of  your  time,
 1  want  to  say  that  if  the  youth  of  a  country
 do  not  get  any  employment,  this  proverb
 would  hold  true—‘‘An  empty  mind  is  the

 Devil’s  workshop"’.  In  these  circumstances,
 their  potential  can  be  misused  ‘by  outside

 forc:s,  It  is  imperative  that  our  Govern-
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 ment  provide  employment  opportunities  to
 the  unemployed,  whether  they  are  in  rural
 or  urban  areas  or  are  from  the  educated
 unemployed  group.  Along  with  this,
 people  should  Le  given  the  benefits  of  the
 concessions  given  in  the  Budget.

 With  these  words,  [  welcome  and  sup-
 port  His  Excellency,  the  President  of
 India’s  Address.

 SHRI  BHARAT  SINGH  (Outer  Delhi):
 Mr  Deputy  Speaker.  Sir,  1  am  grateful  to
 speak  on  His  Excellency,  the  President  of
 India’s  Address.  1  support  the  Presidential
 Address  We  have  been  discussing  it  for.
 the  Iast  many  days.  Some  of  our  colleagues
 Say  that  India  has  made  no_  progress.
 It  is  well  known  and  it  is  also  mentioned
 in  the  Presidential  Address  that  we  have
 to  preserve  the  unity  and  integrity  of  our
 country  and  realise  the  dreams  of  Mahatma
 Gandhi  and  Pandit  Jawaharlal  Nehru.  I
 mean  {to  say  that  we  must  all  live  in
 harmony,  whether  we  are  Hindus,  Muslims,
 Sikhs  or  Christians.  During  the  freedom
 struggle  we  all  remained  united  under  the
 leadership  of  Mahatma  Gandhi.  in  the  same
 way,  we  should  work  as  one  force  towards
 India’s  development  and  make  our  contri
 bution  in  our  country’s  progress.  The
 Presidential  Address  urges  upon  us  to
 remain  united  and  co-operate  in  India’s
 quest  for  strength  imevery  field  A  country
 can  develop  only  when  11  progresses  0  1  the
 right  path.  ५५  one  time  we  used  to  import
 foodgrains  from  other  countries.  Then
 under  Pandit  Jawaharlal  Nehru’s  directions,
 the  Bhakra  Dam  was  constructed.  This
 project  became  a  source  ef  irrigation  for  a

 large  area.  Availaoility  of  more  water
 increased  the  agriculttral  yield.  Today,
 the  population  of  India  has  grown  manifold
 but  we  have  cnough  stecks  of  foodgrains.
 So  much  so  that  we  can  even  export  food-

 grains  to  other  countries.

 We  have  made  progress  in  the  indus-
 trial  sector  too,  Small-scale  industries
 in  our  country  have  scen  rapid  expaéfsion.
 We  have  made  concerted  efforts  to  indi-
 genously  produce  the  items  that  we  previ-
 ously  imported.  And  to  a  large  extent  we
 have  succeeded  in  our  endeavour.  I  want
 that  we  should  follow  the  path  shown  by
 our  leaders.  The  Late  Shrimati  Indira
 Gandhi  had  mooted  the  20-point  Programme
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 through  which  a  number  of  poor
 people  have  got  means  of  livelihood.  It  is

 well-known  that  land  commands  a  very

 high  price  in  Delhi.  Under  the  20-point
 programme  rural  land  has  been  earmarked
 for  the  poor.  Out  of  this  land  our
 Government  has  given  plots  measuring  125

 equare  yards  each  to  the  landless  poor
 free  of  cost.  Lakhs  of  plots  have  been
 distributed  thus  in  the  Delhi  region.  Under
 the  20-point  programme  arrangements  have
 also  been  made  for  irrigation  Many  em-

 ployment  opportunities  have  been  provided
 to  people  under  D.R.D.A.  and  I.R.D.P.
 This  does  not  mean  that  they  have  got
 jobs  but  that  they  have  got  means  of  liveli-
 hood.  When  such  means  are  available
 then  there  is  no  need  for  jobs  as  such
 because  people  have  a  means  of  subsistence.

 Similarly,  three-wheeler  scooters  have  also
 been  given.  So,  a  lot  of  work  has  been
 done  under  the  20-point  programme  for  the

 upliftment  of  the  poor.  If  we  follow  the

 guidelines  given  by  our  party,  India  will

 surely  make  progress  and  we  will  be  able
 to  preserve  the  unity  and  integrity  of  our

 country.

 I  want  to  say  one  more  thing.  Previ-

 ously,  the  number  of  schools  was  very  less.
 Children  did  not  go  to  schools  in  large
 number.  Now  every  village  has  a  school.
 In  villages  one  can  see  that  every  effort  has
 been  made  for  their  development  like  laying
 roads,  setting  up  of  dispensaries,  etc.  I
 want  to  say  that  if  villages  develop,  town-

 ships  will  develop  and  then  citics  will

 develop.  All  this  would  Icad  to  the  deve-

 lopment  of  India  as  a  whole,  We  are

 happy  to  note  that  this  year’s  Budget
 would  effect  reduction  in  the  price  of
 fertilizer  by  Rs.  5.  This  will  give  relief
 to  the  farming  community.  Today  our
 Government  is  combating  drought  and  all

 know  that  our  Prime  Minister  has  visited
 areas  affected  by  drought.  In  view  of  the

 drought  and  fivod  situation,  we  were  issued
 clear  instructions  from  the  Government  to
 shelve  all  other  work  for  the  time  being
 and  take  up  flood  and  drought  relief  work
 first.  All  assistance  was  to  be  provided  to
 the  affected  people  and  arrangements
 made  for  providing  them  food,  clothing  and
 shefter  on  a  priority  basis.  Government
 lias  done  so  much.  Many  years  ago  when

 MARCH  2,  1988  on  Pr.  Addrevs  292

 Bengal  was  hit  by  famine,  a  large  number
 of  people  died  of  starvation.  But  the
 situation  is  not  the  same  any  more.  India
 has  made  considerable  progress  and  if  we
 move  on  the  same  path,  we  will  continue
 to  make  more  progress.

 The  farmers,  owning  upto  5  acres  of
 land  in  our  area.  have  been  paid  compen-
 sation  for  loss  of  crops  under  the  drought
 relief  programme  recently.  I  want  that
 farmers  owning  upto,6  acres  of  land  should
 also  be  brought  under  this  scheme.  The
 farmers  owning  upto  5  acres  of  Jand  should,
 of  course,  be  given  this  relief  but  |  want

 that  even  these  with  6  acres  of  land  should
 be  brought  under  this  scheme  so  that  they
 can  face  the  drought  situation  effectively.

 Our  Government  has  installed  sewer

 pipes  and  handpumps  at  different  places.
 Water  for  irrigation  purposes  has  been

 supplied  through  tube-walls  free  of  charge
 to  ensure  that  the  farmers  produce  good
 crop.  If  land  is  irrigated  properly  and
 quality  seeds  and  fertilisers  are  provided,
 we  can  be  assured  of  a  good  crop  and  the
 farmers  can  face  the  drought  situation

 effectively.  As  a  result,  farmers  will  not
 allow  agricultural  production  to  fall,  rather
 they  will  do  their  best  to  increase  the  pro-
 duction.  Government  also  wants  the

 same.
 ह

 Similarly,  schools  have  been  opened  at
 different  places.  But  colleges  in  adequate
 number  have  not  been  opened  to  cater  to
 the  needs  of  the  students  passing  from
 schools.  So,  more  colleges,  particularly
 vocational  colleges,  are  required  to  be
 opened  so  that  more  and  more  boys  and
 girls  after  passing  from  such  colleges  start
 their  Own  small  profession.  The  scientists
 in  our  country  are  doing  very  good  work.
 I  congratulate  them.  Earlier  peopfe  had  to
 draw  water  from  wells.  Now  they  make
 use  of  the  tubewells  for  drawing  water,  The
 scientists  are  doing  laudable  work.  ह  want
 that  a  science  college  should  be  opened  in
 the  rural  areas  of  my  constituency  (Outer
 Delhi)  so  that  children  from  all  walks  of
 life  can  receive  education  and  improve  their
 economic  condition  gradually.  Jf  our
 Government  continues  to  move  forward
 with  the  same  determination  and  zeal,  we
 are  sure  that  poverty  in  this  country  will
 be  eradicated  and  the  condition  of  all  our
 people  will  become  better,
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 Government  is  making  all  round  efforts
 with  regard  to  education  The  number  of
 Central  Schools  is  being  increased.  With
 the  spread  of  education  poverty  will  be
 alleviated  gradually  and  our  capacity  for
 work  will  also  increase.  Education  is  very
 necessary  in  our  rural  areas.

 Similarly,  in  our  education  system,
 suppose  a  school  is  located  at  a  distance  of

 1  mile,  then  the  examination  centre  should
 not  be  set  up  at  a  distance  of  10  miles
 from  the  school.  It  should  be  ensued  that
 the  examination  centres  are  also  Jocated
 within  a  distance  of  1  mile  so  that  children
 do  not  have  any  difficulty  in  appearing  in
 the  examinations.

 In  order  to  ensure  development  in  rural!
 areas  in  Delhi,  Panchayat  houses  have  been
 cunstructed  where  people  can  assemble  even

 during  rains.  In  Delhi  the  Panchayat  Raj
 has  teen  functioning  very  well.  I  want  that

 more  powers  should  be  given  to  Panchayats
 so  that  they  could  settle  petty  disputes  at
 their  own  level.  Several  such  cases  arise
 but  the  poor  people  are  not  able  to  go  to
 the  courts  to  get  their  disputes  settled
 tecause  they  are  not  able  to  bear  the  ex-

 penditure  involved  in  that.  Therefore,  I
 want  that  the  S.D.Os.  of  each  of  the  5
 blocks  should  go  10  the  villages  and  settle
 small  disputes  there  itself  which  will  help
 the  poor  a  great  deal.

 Much  work  has  becn  done  by  Khadi
 Gram  Udyog  in  the  rural  areas  of  Delhi.
 ‘A  large  number  of  women  have  been  pro-
 vided  employment.  The  people  have  been

 provided  employment  in  different  fields  of

 Occupations  such  as  grinding  spices,  Icather

 work,  wood  work  and  hardware.  Mahatma
 Gandhi,  Pt.  Jawaharlal  Nehru  and  Shri-
 mati  Indira  Gandhi  had  formulated  such

 policies  for  the  upliftment  of  the  rural

 poor.  If  we  follow  the  path  shown  by  them,
 we  will  continue  to  make  progress  and

 Maximum  possible  development  of  our

 country  will  take  place.

 At  present,  80  per  cent  people  of  our

 country  are  residing  in  the  rural  areas.

 Therefore,  we  should  pay  more  attention

 to  our  villages.  Our  Hon  Prime  Minister
 and  Hon.  President  are  paying  full  atten-

 tion  there.  Presently  also,  our  whole
 attention  is  being  drawn  to  the  rural  areas
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 and  we  expect  to  make  conside;able  pro-
 gress  in  this  direction  through  our  current
 Budget  as  well.  We  will  produce  more
 foodgrains.  We  have  made  much  progress
 on  the  power  front  as  well,  but  whereas
 people  used  ।  bulb  earlier,  they  now  use
 4  bulbs.  Apart  from  that,  they  use  more
 electrical  appliances  likt  T.V.,  fridge  etc.
 which  consume  more  power,  requiring  more
 power  connections.  Thus,  power  shortages
 are  occuring  on  account  of  increased  con-
 sumption.  The  workload  of  DESU  has
 also  increased  much  but  recruitment  of
 worhers  there  is  tanned  since  some  time
 ago.  I  want  that  this  ban  should  be  lifted
 so  that  work  in  the  electricity  Department
 can  be  carried  on  smoothly.

 Regarding  supply  of  water,  I  want  to
 Say  that  the  population  of  Delhi  has  in-
 creased  enormously.  Our  quota  of  drinking
 water  should  come  from  Chandigarh.  We
 are  not  able  to  get  water  from  Haryana.
 Somewhere  we  have  to  sink  tubewells  to
 get  water.  Therefore  I  want  that  Delhi's
 quota  should  come  from  Chandigarh  so
 that  Delhites  can  be  assured  of  the  supply
 of  adequate  quantity  of  drinking  water,
 which  will  keep  the  people  of  this  metro-
 polis  free  from  diszases  as  well.

 With  these  words,  ।  support  Hon.
 President's  Address  and  thank  you  for
 giving  me  an  opportunity  to  speak.

 SHRIMATI  VIDYAVATI  CHATUR-
 VEDI  (Khajuraho)  :  Mr.  Deputy  Speaker,
 Sir,  I  rire  to  support  the  motion  of  Thanks
 on  the  President’s  Address.  Sir,  Hon,
 President  in  his  Address  has  remembered
 the  Freedom  Fighters  and  it  has  been  very
 appropriate  to  do  so.  We  should  remem-
 ber  our  heroes  of  freedom  struggle,  and
 among  those  who  were  in  the  forefront  in
 this  struggle  was  Khan  Abdul  Gaffar  Khan,
 who  is  also  known  as  Frontier  Gandhi,
 and  it  will  not  be  an  exaggeration,  if  we
 call  him  the  ‘Bhishma  Pitamaha’  of  our
 times.  He  had  all  along  been  vehmently
 opposed  the  partitionਂ  of  India.  Division
 of  India  gave  a  permanent  shock  to  him
 and  he  could  not  overcome  with  this  shock
 till  his  last  days.  With  the  tributes  paid
 by  the  Hgp'ble  President  to  the  Frontier

 ee
 too  pay  my  humble  tributes  to

 him.
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 Mr.  Deputy  Speaker,  Sir,  our  country
 rests  on  three  pillars.  These  are  demo-

 cracy,  seeularism  4nd  socialism  and  we  can

 Strengthen  our  country  on  the  asis  of  these
 Policies  only.  Our  country  is  progressing
 because  we  have  ‘Leen  pursuing  these

 policies.  Under  the  NREP.  DR.DA.,
 R.L.EGP.  and  20-point  progranimes,  we
 have  provided  land  to  the  landless  and
 under  the  Indira  Heusing  Scheme,  resources
 have  been  made  availale  to  the  people
 for  construction  of  houses  The  shelter-
 Jess  people  have  been  provided  houses  and

 development  wors  is  go:ng  on,

 Mr  Deputy  Speaker,  Sir,  as  several  hon.
 Members  have  stated,  we  have  made  pro-
 gress  र  every  ticld  We  have  made  imuch

 progress  in  the  field  of  agriculture.  The

 country  has  been  hit  !y  calamities  such  as

 hailstoms,  drcugbt  and  floods  for  the  fast
 3-4  years  but  we  have  been  able  to  tackle
 the  situation  because  we  have  adequate
 stocks  of  foodgrains  with  us.  Relief  work  is

 in  progress  in  the  flood  and  drought
 affected  areas  and  people  have  been  pro-
 vided  with  food  and  money.  Similarly,
 efforts  are  being  constantly  made  to  main-
 tain  the  unity  and  integrity  of  the  country.
 However,  certain  forces  are  indulging  in

 disruptive  activities  in  various  places.  Such
 forces  are  bent  upon  destroying  the  unity
 and  integrity  of  our  country.  They  are

 indulging  in  violent  activitics  at  different

 places  at  the  instance  of  some  foreign

 Brothers  have  Lecome  enemy  of

 Innocent  children  are
 powers.
 their  own  brothers.

 being  killed,  whole  families  are  being  anni-

 hilated.  If  one  goes  through  the  morning
 newspaper,  he  could  find  that  news  papers
 are  full  of  news  of  killings  of  persons,
 annihilation  of  families,  killings  of  women

 and  children.  Fissifarous  forces  within
 the  country,  whether  they  are  in

 Puniah,  Bengal  or  Assam,  will  have  to  be

 crushed  with  firmness  and  we  have  to  face

 their  challenge  with  full  might.  1  agree
 that  our  Government  has  took  some  cffec-
 tive  measures  for  it.  Despite  it  these
 forces  have  not  been  inactivated.  They  are
 still  indulging  in  fissiparous  activities  and
 their  aimed  at  destroying  the  fabric  of
 national  unity  are  still  going  on,  I  request

 the  Government  to  take  most  stringent
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 action  against  them,  if  need  be,  so  that
 unity  and  integrity  of  this  country  is  defen-
 ded  and  these  elements  are  rooted  out  for
 ever.  ॥  will  not  10056  this  opportunity  to
 congratulate  Prime  Minister  for  his  signing
 a  historical  accord  with  Sri  Lanka.  This
 accord,  which  shows  farsightedness  of  Shri
 Rajiv  Gandhi,  will  have  the  far  reaching  res-
 ults  and  history  alone  will  tell  as  to  bow
 Significant  it  was  for  the  country.  Peoples
 Oppose  it  at  present.  It  appears  that
 peoples  either  di  n’t  understand  ।  or  want
 to  be  ignorant  of  it  knowingly.  This  is  a
 very  important  step,  it  deserve  to  be  praised
 from  all  quarters.  ।  once  again  congratu-
 late  Mr.  Rajiv  Gandhi  and  army  personnel
 who  have  been  discharging  their  dutics
 with  full  dedication  traving  odd  situations
 in  Sri  Lanka.  The  persons  engaged  in
 bringing  peace  and  making  sacrifices  to
 achieve  this  end,  also  deserve  to  be  felici-
 tated.  ।  exiend  my  good  wishes  to  them
 and  pray  God  they  may  be  successful  in
 thcir  mission  and  tring  glory  to  the  coun-
 try  in  the  world.

 Mr.  Deputy  Speaker,  Sir,  point  raised
 by  our  hon.  President  with  regard  to
 regional  imbalances  is  required  to  be  consi-
 dered  serfously  No  doubt,  our  Govern-
 ment  has  mobilised  resources  and  uuder-
 took  many  significant  works  during  the  last
 40  ycars.  In  spite  of  if,  there  are  regional
 imbalances  in  the  country.  Even  today,
 there  are  certain  tribal  areas  in  the  country
 which  are  very  backward  and  no  attention
 has  been  paid  to  them  during  the  last  40
 years.  Not  only  this,  there  are  certain
 areas  which  are  more  backward.  ।  come
 from  Bundelkhand  region.  Earlier  there
 were  smal]  princely  states  there.  Rulers  of
 these  states  were  unable  to  undertake  any
 work  of  development  owing  to  lack  of
 resources.  People  of  the  area  had  to  live
 under  ducl  subjugation.  Firstly,  rulers  were
 ander  subjugation  of  rulers.  People  are
 very  backward  there  and  living  ina  state
 of  misery  because  no  attention  was  paid  to
 them  after  independence.  ।  would  like  to
 bring  to  your  notice  that  not  a  single
 effect  was  made  to  provide  water  for  irri-
 gation  purposes..  As  a  result  the  Jand  is
 still  dry  there.  We  have  not  done  anything
 for  location  of  industry  there.  There  is
 no  industry  even  today  Everywhere  there
 is  unemployment  and  poverty.  If  you  get  a
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 survey  done,  you  would  come  to  know  that
 one  and  a  half  Jakh  people  of  my  parlia-
 mentary  consilituency  alone  are  wandering
 in  Delhi  in  search  of  job,  In  order  to  pio-
 vide  employment,  it  is  imperative  that  large
 and  medium  scale  industries,  either  in
 private  sector  or  in  public  sector,  be  set  up
 there.  What  is  the  reason  behind  the  repid
 inc-ease  of  populition  in  the  cities  ?  The
 main  reason  for  it  is  that  all  development
 work  is  confined  to  the  big  cities  only.
 Naturally,  people  would  rush  to  the  places
 where  employment  is  available.  You  should
 Pay  altention  towards  it.  Bundelkhand,
 about  which  I  hive  been  referring  and:  from

 where  T  come,  is  a  dacoit-infested  area.
 There  is  no  means  of  transportation.  There
 has  been  a  demand  since  long  about  a  Jink-
 rail-line  between  Lalitpur  and  Banda  cove-

 ling  a  distance  of  nearly  125  kms.  Lakhs
 of  hectares  of  land  would  get  irrigation
 facilities  if  our  two  inulti-purpose  irrigation
 projects  of  Oraccha  and  Kane  rivers  are
 co  npleted  which  are  now  pending  clearance

 by  the  Central  Governmeat  duc  to  disputes
 between  the  two  States.  It  is  very  necessary
 to  pay  attention  to  it  because  we  can  get
 at  least  80-90  megawatt  of  electricity  from
 a  single  project.

 Not  only  1  but  the  whole  female  sex  is

 grateful  to  the  Prime  Minister  for  provid-
 ing  them  opportunity  to  live  with  honour

 by  making  laws  and  programmes  for  them.
 These  programmes  should  not  be  confined

 only  to  educated  women  living  in  big  cities.
 But  these  should  be  extended  to  rural
 women  confined  to  their  household  affairs
 or  working  in  farms  or  roads.  They  should
 be  enlightened.  They  will  have  to  be  awake-
 ned  to  know  their  rights  and  duties.  In

 spite  of  it,  1  have  to  say  with  grief  and
 shame  that  women  are  still  immolated  in
 the  name  of  Sati,  they  are  being  killed  for

 dowry  and  they  are  still  subjected  to  brutal

 atrocities,  be  it  in  Bihar,  Assam  or  Darzee-

 ling.  We  would  have  to  take  stringent

 measures  to  check  it.  It  is  veryਂ  necessary
 to  give  education  a_  spiriual  temper.  We
 will  have  to  arouse  moral  values.  We  will
 also  have  to  take  sternest  actions  against
 the  exhibi:ion  of  vulgar  and  sexual  movies.

 With  these  words  I  again  support  the

 Motion  of  Thanks  on  the  President's.

 Address  and  thank  you.
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 [  Translation]

 SHRI  RAMASHRAY  PRASAD  SINGH
 (Jahanabad) *  Mr.  Deputy  Speaker,  Sir, I
 thank  you  for  the  opportunity  given  to
 me  to  speak.  I  oppose  the  Motion  of
 thanks  on  the  President’s  Address.  I  am
 not  opposing  it  simply  because  I  am  in
 the  opposition,  but  because  there  is  no
 mention  of  the  ‘country’s  present
 Situation  in  that  Address.  It  does  not
 portray  the  wishes,  aspirational  and  the
 condition  of  our  people  There  is  no  men-
 tion  in  it  of  the  problems  of  secularism,
 national  unity  and  democracy.  It  is  not
 told  in  the  Address  as  to  howthe  gap  _bet-
 ween  the  rich  and  the  poor  is  to  be
 abridged.  Only  some  so-called  accomplish-
 meats  of  the  Government  have  been  men-
 tioned.  About  foreign  problems  _  the
 Government  say  that  they  are  solving  them
 but  the  Government  have  failed  in  solving
 the  country’s  problems.  The  hon.  Psesi-
 dent  has  only  cnumerated  -the  achievements.
 He  should  have  also  counted  the  problems
 arising  in  our  country  today.

 There  is  no  mention  of  growing  un-
 employment  in  the  country.  It  is  also  not
 mentioned  as  to  how  we  will  remove  this
 unemployment  and  corguption.  Nothing  is
 said  about  the  steps  to  be  taken  to  stop
 the  fast  growing  communalism  and  com-
 munal  riots  in  the  country.  Our  heads
 hung  in  shame  when  we  find  that  even
 afier  forty  years  of  independence  so  many
 communal  riots  have  occured  in  the  country,
 though  we  claim  to  be  a  secular  state.  10
 this  Address,  there  is  no  mention  of  stopp-
 ing  them,

 While  moving  the  motion,  Shri  Bhagat
 said  something  about  caste  system.  Really,
 I  appreciate  his  view  point  wherein  he
 quoted  the  former  Prime  Minister  of  our

 country,  Pandit  Nehru,  as  having  said  in
 one  of  his  speeches  that  in  this  country  we
 would  build  class  less  and  caste-  less
 society.  He  had  told  such  a  good  thing,
 Shri  Bhagat  gave  the  example  of  such  a
 good  thing,  but  one  thing  ।  would  like  to
 ask  you,  when  you  talk  to  create  a  society
 free  from  elass,  caste,  creed  and  religious
 prejudices,  why  you  joined  hands  with  the
 TUJS  in  Tripura.  Is  this  your  caste-less
 society  ?  Today  regional  parties  are  getting
 encouragement  in  the  country.  Sarkarija
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 Commission  has  also  gone  on  record  to

 say  that  regional!  parties  help  in  disintegrat-
 ing  and  weakening  the  country.  Then  why
 are  you  joining  hands  with  the  regional
 parties  and  at  the  same  time,  you  quote
 Pandit  Nehru?  (t  is  not  the  Congress  of

 Nehru,  it  is  the  Congress  of  one  man.  The

 qualitics  of  Congress  of  Pandit  Nehru’s
 era  are  absent  today...(  Interruptions.)

 Along  with  it  I  want  to  make  some
 more  points.  ।  is  known  to  all  of  you
 that  a  large  amount  of  money  is  being
 spent  on  the  poverty  alleviation  programmes
 started  by  our  hon.  Prime  Minister.  Shri
 Bindeshwati  Dubey  15  not  present  here.  It
 would  have  been  bettcr  if  he  were  present
 here.  ।  would  have  told  him  in  his  pre-
 sence  that  in  Jahanabad,  where  he  was
 taken  by  the  collector  to  distribute  pass
 books  to  the  beneficiaries  with  his  own
 hands,  they  have  not  got  any  money  to
 buy  cows  and  buffaloes  till  today.  ।  want
 this  to  be  noted  that  in  spite  of  their  getting
 the  pass  books  for  over  one  year,
 they  have  nut  yct  got  money  from  the
 Masoudhi  and  Sirlhua  branches  of  Bank  of
 India.

 Secondly,  I  want  to  say  something  with

 regard  to  land  distribution  to  the  poors.
 For  example,  in  1981,  hundreds  of  bighas
 Jand  was  distributed  in  the  Bath  village  in
 Arbal  block,  but  till  today  those  people,
 among  whom  the  land  was  distributed,  have
 not  got  possession  of  the  Iand  and  they
 didn’t  even  have  a  handful  of  land.  If  my
 submission  is  found  to  be  wrong,  I  will
 submit  my  resignation  to  you.  IT  am  not
 inclined  to  be  here  My  moto  is  public
 service.

 Thirdly,  I  will  say  that  there  is  no  rule
 of  law  today,  as  claimed  by  you  day  and

 night.  Whsn  you  dissolved  the  Govercment
 of  Punjab,  you  said  that  administration  was
 not  being  carried  on  in  accordance  with
 rule  of  law  as  there  were  killings  going  on.
 But  you  should  see  what  is  happening  in
 Bibar.  Here  killings  are  going  on.  Due
 to  killings  in  Punjab,  you  dissolved  their
 Government,  but  you  have  not  the  courage
 to  dismiss  the  Bihar  Government,  because
 it  is  the  Government  of  your  own  party.
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 Fourthly,  1  want  to  say  that  parallel
 Government  is  running  in  Bihar.  In  village
 Mokar  in  Jahanabad  district,  this  paraliel
 Government  confiscated  and  took  away  all
 the  belongings  and  harvasted  paddy  crops
 of  twelve  farmers  and  beat  them  up,  What
 is  all]  this  going  on  ?

 Despite  this,  you  claim  that  you  have
 been  successful  in  maintaining  law  and
 order.  But  I  would  like  to  say  that  where
 there  is  no  law  and  order,  the  law  of

 jungles  prevails.  Such  conditions  prevail  ‘in
 our  country.  But  Hon.  President  has  not
 mentioned  this  in  his  Address.

 Though  1  do  not  want  (0  take  much
 time,  yet  ।  would  like  to  tell  some  more

 points.

 There  will  be  no  paddy  production
 unless  bolder  pitching  15  done  by  repairing
 the  embankments  from  kharat  to  karaye
 So  you  may  kindly  get  this  work  donc.

 Floods  in  our  area  have  caused  so
 much  destruction  that  the  help  of  Shri
 Bindeshwari  Dube's  Government  by  drop-
 ping  the  commodities  continuously  fer  four
 days  by  helicopter  has  been  ineffective,  and
 all  the  crops  have  been  completely  damag-
 ed.  All  the  embankments  have  troken  and
 still  your  Government  is  doing  nothing.  In
 the  coming  days  farmers  will  not  be  able
 to  do  plantation  of  paddy  crops  even  on
 an  inch  of  the  land  in  such  circumstances.

 The  river  has  changed  its  course  to-
 wards  the  village  in  our  area.  I  would  like
 to  urge  the  Central  Government  to  give
 instructions  to  the  Bihar  Government  to
 provide  compensation  to  the  farmers  for
 the  1055  caused  by  the  floods.

 Besides,  Central  Water  Commission  has
 not  cleared  the  Punpun  Dardha  Scheme  for
 the  Jast  so  many  years.  Why  do  our
 schemes  fail  7  This  scheme  was  to  be  com-
 pleted  in  1980  at  an  estimated  cost  of
 Rs.  83  lakh  which  has  now  increased  to
 Rs.  2  crores  due  to  price  rise.  In  spite  of
 all  this,  you  are  claiming  that  the  Plan
 has  been  a  success.  Jhis  scheme  has  been
 pending  clearance  since  1980.  ।  raised  this
 issue  a  number  of  times  in  the  House  in
 the  last  three  years,  But  it  has  not  been
 sanctioned.  I  would  request  the  Govern-
 ment  to  give  clearance  to  this  scheme  -  ag
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 to  root  out  the  menace  of  floods  in  our

 area  forever.  With  these  words  I  con-

 clude,

 [English]

 SHRI  SALAHUDDIN  (Godda):  Mr.

 Deputy  Speaker,  Sir,  I  support  the  views

 expressed  by  honourable  Shri  B.R.  Bha  zat.

 [  Translation]

 A  member  of  ooposition  from  Bihar

 was  speaking  just  now.  He  claimed  to  have

 seen  the  things  there.  But  ।  want  to  tell

 that  today  schools  and  projects  are  func-

 tioning  in  every  village  in  Bihar,  Perhaps

 he  overlooked  them.

 AN  HON.  MEMBER  This  is

 wrong.

 SHRI  SALAHUDDIN:  This  is  not

 wrong.  It  is  true.  1  would  also  resign  if  it

 is  proved  wrong.

 Your  way  of  viewing  the  things  is  diffe-

 rent  from  ours.  Your  way  of  measurement

 is  different  from  ours-  For  example,  there

 is  a  glass  half  filled  with  water.  I  say  that

 it  is  half  filled  with  water  and  they  say

 that  half  of  the  glass  is  empty.  The  only

 difference  is  that  ours  is  a  positive  approach

 and  theirs  is  a  negative  approach.  We

 find  the  glimpses  of  development  in  Presi-

 dent’s  Address.  Everything  has  been  men-

 tioned  faithfully,  be  it  the  matter  of

 energy  or  coal,  our  nation  building  or

 [RDP  or  Defence  We  cannot  help  if  you

 are  blind  to  all  these  things.

 AN  HON.  MEMBER  :  They  are  blind

 to  these  things.

 SHRI  SALAHUDDIN  :  itis  the  res-

 ponsibily  of  this  Government,  our  party

 and  our  people  to  tackle  the  present  day

 situation  in  the  country.  I  do  not  say  that

 it  is  your  responsibility.  It  appears  that

 only  Congress  is  to  take  up  the  work  of

 nation  building,  of  ensuring  that  the  e¢co-

 nomic  programmes  of  development  reach

 the  poor  and  of  providing  succour  to  the

 poor.

 -  brs.

 Mr.  Deputy  Speaker,  the  danger  which

 the  outside  forces  posed  to  our  country  was
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 faced  by  us  courageously.  Our  Colleagues
 from  opposition  parties  are  raising  fingers
 even  at  the  accord  which  we  signed  with
 Sri  Lanka.  The  accordt  is  being  criticised.
 But  the  time  will  tell  hat  thz  accord  which
 we  signed  with  Sri  Lanka  was  right  and
 was  in  our  interest.

 The  time  at  my  disposal]  1s  not  much,
 Therefore,  I  would  like  to  raise  only  the
 important  points.  Today,  we  have  achieved

 progress  in  every  sphere.  This  document
 reveals  that  we  have  achieved  substantial
 progress  in  the  field  of  energy.  Similarly,
 we  have  progressed  a  great  deal  in  coal
 and  defence  sectors.  It  is  a  matter  of  pride
 that  our  country  occupies  fifth  place  in
 these  fields.  We  have  been  able  to  produce
 missiles  in  our  country  during  these  40
 years  of  independence  whereas  a  country
 like  England  which  had  ruled  over  us  for

 many  years  could  not  produce  missiles  in
 such  a  short  time.  I  congratulate  our  Prime
 Minister  for  this  achievement.

 Now,  I  would  like  to  say  a  few  words
 about  our  textile  policy.  Our  hon.  Minister,
 Shri  Mirdha,  15  present  in  the  House.  He
 is  well  aware  of  the  problems  faced  by
 weavers.  Still,  I  would  like  to  draw  his
 attention  toward  the  problems  of  weavers:
 The  price  of  cotton  yarn  has  been  looking
 up  for  the  last  6  to  8  months.  Consequent-
 ly,  almost  the  entire  handloom  industry  is

 facing  closure.  The  system  for  subsidy
 should  be  stopped  because  it  causes  a  lot
 of  corruption.  We  have  been  receiving
 many  complaints  in  this  connection,  A

 suggestion  which  I  would  like  to  make  in
 this  connection  is  that  the  cloth  woven  by
 weavers  should  be  purchased  through  state

 cooperative  societies  or  some  other  similar

 agencies.  The  Government  may  pay  only
 wages  to  the  weavers.  This  will  prove  to
 be  a  very  good  thing.  You  are  paying  sub-

 sidy  to  weavers  at  the  rate  of  Rs,  2.70  per
 metre  It  has  been  observed  that  this  sub-

 sidy  does  not  reach  them.  Therefore,  you
 must  pay  attention  to  all  these  matters.

 15-Point  programme  framed  by  the
 late  Prime  Minister  Shrimati  Indira  Gandhi
 for  the  welfare  of  minorities  was  indeed  a
 very  good  programme.  Jn  this  connection,
 I  would  like  to  tell  you  that  the  Ministry
 of  Home  Affairs  should  issue  strict  instruc-
 tions  to  all  States  for  executing  this  pro-
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 gramme  effectively.  This  will  help  in

 restoring  confidence  among  the  minorities
 which  has  been  eroded  of  late.

 The  problem  of  unemployment  is  also
 there  before  our  youths.  This  will  also
 have  to  be  g6olved  seriously.  ।  would  like
 to  tell  my  colleagues  of  the  Gpposition  that

 they  should  change  their  attitude  towards

 Congress  iovernment  and  shvyuld  also

 change  their  way  of  thinking.  They  must
 extend  cooperation  in  nation-building  which
 will  heip  in  the  development  of  the  country
 and  in  bringing  prosperity  to  the  people
 both  in  urban  and  rural  areas.

 With  these  words,  ।  conclude.

 [English]

 SHRI  SHANTARAM  NAIK  (Panaji)  :
 At  the  outset,  ।  would  like  to  thank  the
 President  of  India  for  the  very  words  that
 he  has  uttered  for  my  State.  In  the  first

 paragraph,  he  says  :  ।  give  my  good  wishes
 to  the  people  of  Goa,  which  has  attained
 statehood.  Therefore,  on  behalf  of  the

 people  of  Goa,  I  would  like  to  thank  the

 President-of  India  for  the  special  reference
 that  he  has  made  in  his  Address,

 In  the  last  two-three  days  we  have  been

 listening  to  the  speeches  made  by  the

 opposition  members.  In  fact,  it  is  very
 difficult  to  know  the  ideology  that  the

 opposition  parties  are  holding  and  the
 directions  in  which  they  are  going.  Perhaps
 it  is  needed  that  the  brains  of  my  colleagues
 there  should  be  scanned  because  when  the

 Congress  Party  acts  democratically  and
 elections  are  held,  it  is  these  people  who

 profess  to  champion  the  cause  of  demo-

 cracy  thwart  that  process  and  commit  all
 sort  of  violent  acts  in  the  process.

 When  Tripura  elections  were  due,
 CPI(M)  Members  were  saying  that  we
 should  not  postpone  it.  in  fact,  they  were

 accusing  that  the  Congress  Party  would

 postpone  the  elections  there.  But  when  the
 elections  were  held  and'we  won,  the  same

 people  said  that  we  had  played  some  mis-
 chief  there.

 What  happened  in  West  Bengal  during
 the  Panchayat  elections.  Bombs  were  hurled
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 and  guns  were  used.  It  is  these  opposition
 parties  who  have  thwarted  the  process  of
 fair  elections  there  .....(/nterruptions).
 They  always  remind  us  of  conventions,
 rules  and  the  Constitution.  But  when  we

 quoted  the  ConStitution,  they  said  that  the
 Governors  had  been  appointed  without
 consultations.  I  would  request  them  to
 read  the  Constitution  and  show  us  where  is
 the  provision  for  consultation  in  the  matter
 of  appointment  of  Governors.  But  they
 will  now  say  that  it  is  a  convention.  When
 we  go  by  conventions,  they  will-say,  what
 about  the  rules.  In  fact,  this  is  a  method
 which  they  have  been  adopting  fcr  the

 purpose  of  opposing  any  democratic  niove
 made  by  us,  Therefore,  if  they  believe  in
 the  principles  of  democracy  they  would
 not  have  done  what  they  have  done  in
 West  Bengal  ..(/nterruptions).

 As  pointed  out  by  various  colleagues,
 a  number  of  legislations  have  been  enacted
 for  the  purpose  of  safeguarding  the  interests
 of  women  during  the  session  before  Jast.  In
 this  connection,  ह  would  like  to  point  out
 that  we  in  Goa  have  got  a  uniform  Civil
 Code  under  which  women  have  been  given
 equal  rights  along  with  men  in  property.
 When  we  enact  our  uniform  Civil  Code  for
 the  whole  country,  |  would  urge  upon.  our
 Government,  specially  the  Law  Ministry,
 to  take  into  consideration  the  provisions
 of  the  uniform  Civil  Code  prevalent  in  Goa,
 called  Portuguese  Civil  Code.

 No  doubt  we  have  enacted  several  legis-
 lations  for  the  purpose  of  uplifting  the
 status  of  women  in  Our  country.

 ू
 ला  there  are  various  superstitions

 prevailing  in  our  country  and  1  would
 appeal  through  this  forum  to  the  religious
 heads  of  alf  the  communities  that  they
 should  meet  together  and  separate  supersti-
 tious  beliefs  from  the  religious  tights  so
 that  the  people  belonging  to  various  sec-
 tions  of  the  society,  may  be  Muslims,
 Hindus  or  others,  understand  through  their
 religion  that  these  are  the  superstitious
 beliefs  and  that  these  are  the  religious
 rights.  At  present  this  effort  is  not  there.
 Of  course,  it  is  not  our  outlook  as  politi-
 cians  to  advise  any  religious  heads.  ।  would
 urge  upon  them  that  this  is  in  the  interest
 of  our  country.  We  should  distinguish
 between  the  superstition  and  the  religious
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 righis  so  that  the  problem  which  we  have
 faced*  recently  we  should  not  face  in
 future.

 Now,  1०016  like  to  refer  to  the  In-
 dustrial  Relation  Bill.  I  think  yesterday
 only  it  was  said  that  the  Industrial  Rela-

 tion  Bill  is  going  to  be  introduced  in  this
 very  Session.  I  would  urge  upon  the
 Government  that  before  a  final  shape  is
 given  to  the  Industrial  Relation  Bill
 various  facets  of  this  Bill,  like  the  relation
 between  the  industrialists,  the  labourer,
 etc,  should  be  considered  thoroughly.

 We  have  a  Constitution  of  India  which

 is  basically  a  political  Constitution  of

 this  country.  I  would  like  to  say  that  the

 20th  point  of  the  20  Point  Programme  is

 very  important  and  essential  because  that

 point  is  actually  the  economic  policy  of

 Government.  Therefore  we  should  give
 full  respect  to  the  20  Point  Programme  as

 we  give  to  the  principles  enunciated  in  the

 Constitution,  especially  to  the  20th  Point.

 It  refers  to  the  simplification  of  the  rules

 and  regulations.  It  also  provides  for  a

 machinery  to  redress  the  public  grievances.
 I  am  sure  that  if  these  two  aspects  are

 scrutnized  by  the  Central  and  State  Govern-

 ment  and  a  public  grievance  machinery  is

 established  then  most  of  the  problems  which

 the  commonman  faces  in  a  day-to-day  life

 will  be  resolved.

 Lastly,  I  would  like  to  mention  about

 the  land  reforms.  In  many  States  these

 land  reforms  have  been  enacted.  In  my
 State  too  the  Tenant  Act  has  been  enacted

 giving  the  rights  to  the  tenants  to  be  the

 owners.  But,  Sir,  somehow  this  legislation
 is  still  pending  in  Supreme  Court  of  India

 for  the  last  8  years.  As  a  result  of  this,

 Sir,  the  tenants  of  Goa  have  not  been  able

 to  become  the  owners  of  their  respective
 land  despite  the  fact  that  a  similar  legisla-
 tion  has  come  into  f@rce  in  all  other  states
 except  in  a  few  union  territories  and  a  few

 states.  Therefore,  Sir,  «I  would  urge  upon
 the  Government  that  a  special  effort  should

 be  made  to  take  up  the  land  reform  matters

 on  the  priority  basis.

 T  once  again  thank  the  President  of

 India  for  his  speech  and  support  the  Motion

 of  Thanks.
 *
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 SHRIMATI  USHA  THAKKAR
 (Kutch)  :  Mr.  Deputy  Speaker,  Sir,  i  thank
 you  for  giving  me  an  opportunity  to  speak
 on  the  Motion  of  Thanks  on  the  President’s
 Address.

 While  addressing  this  Parliament,  Hon.
 President  has  told  us  about  his  vision  of
 India.  He  said  and  1  quote :  “We  want
 an  India  whose  interaction  with  the  nations
 of  the  world  is  dedicated  to  peace  and
 international  cooperation,  and  a  new  world
 order

 based  on  equality,  freedom  and
 justice.”’

 All  this  could  be  possible  only  if  moral
 values  are  inculcated  along  with  education.
 Our  Government  has  taken  concrete  steps in  this  direction  by  opening  Navodaya
 Vidyalayas  and  by  framing  new  education
 policy  so  that  the  students  could  acquire
 mora]  values  along  with  education.  I  urge
 upon  the  Government  that  something
 should  be  done  under  the  new  education
 policy  so  that  the  students  of  VII  and  VIII
 Standard  could  be  relieved  of  the  excessive
 academic  burden  on  them.

 The  culture  of  our  country  is  richest  in
 the  world.  The  people  of  our  conntry  are
 very  intelligent  and  on  top  of  it,  they  are
 spiritual.  This  is  very  essential  for  the
 buman  life.

 The  Government  has  allocated  crores
 of  rupees  for  setting  up  polytechnics,
 colleges,  high  schools,  primary  schools  etc.
 in  border  areas  for  educating  the  backward

 I  am people.  I  belong  to  a  border  area.

 very  grateful  to  the  Government  of
 India.

 J  shall  put  forward  a  suggestion  that
 if  a  girl  from  a  family  whose  income  is
 1655  than  Rs.  25000.0  per  year  is  staying  at
 the  hostel  for  higher  studies,  subsidy
 should  be  granted  to  her  to  meet  hostel
 expenses.

 Hon.  President  has  also  mentioned
 about  providing  employment  in  rural  aregs,,
 India  is  a  country  of  villages.  The  Centra]
 Government  gives  10  per  cent  subsidy to
 the  industries  to  be  set  up  in  backward
 districts,  Ihave  heard  that  this  subsidy
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 is  going  to  be  stopped  by  the  end  of  March.

 Therefore,  1  request  the  Government,

 through  you,  that  this  subsidy  should  be

 continued.

 Welcoming  the  address  of  Hon.  Presi-

 dent  I  would  like  to  thank  the  Government

 for  the  steps  which  are  being  taken  by  it
 to  end  the  centuries  old  social  boycott,
 discrimination  and  repression.  A  pious
 man  like  Narasingh  was  also  discriminated

 socially  and  treated  as  untouchable  by  our

 society.  But  the  father  of  the  nation
 Mahatma  Gandhi  started  the  struggle  for

 independence  by  reciting  the  devotee

 Narasingh’s  hymn,  ‘‘Vaishnav  jan  ko  tene

 kahiye,  peed  parai  jaane  re."  Our  beloved

 Nehruji,  our  brave  Prime  Minister,  Indiraji,
 had  taken  a  number  of  steps  for  the

 upliftment  of  Scheduled  Castes  and  Schedul-
 ed  Tribes  Our  Prime  Minister,  Shri  Rajiv
 Gandhi,  has  given  maximum  bencfit  to  the

 people  of  these  two  classes  by  allocating
 a  major  share  from  rupees  14  thousand
 crores  sanctioned  for  this  purpose  in  the

 Seventh  Plan.

 Small  family  has  been  given  national
 priority  by  the  Government.  This  is  very
 essential  to  keep  our  country  in  the  main-
 stream  of  the  world.  Awakening  has  been
 created  among  the  people  through  publicity.
 But  due  to  social  reasons,  the  people  do
 differentiate  between  a  son  and  a  daughter.
 I  would  suggest  that  the  family  which

 adopts  family  planning  measures  after  one
 or  two  daughters  should  be  given  saving
 certificates  worth  Rs.  10,050  by  the
 Government.  The  Goverament  of  Gujarat
 has  taken  initiative  in  this  direction  by
 deciding  to  give  Rs  6000  to  such  families.
 I  request  the  Government  of  India  1o  issue
 Saving  Certificate  of  Rs.  10,000  each  to
 such  families.

 Narmada  Project  has  been  sanctioned
 by  treating  water  as  a  national  resource.
 For  this,  ।  give  a  lot  of  thanks  to  the
 Government.  Narmada  project  is  a_  lifee
 giving  scheme  for  Gujarat.  Gujarat
 Government  has  promised  extension  of
 forests  to  other  lands  in  order  to  save  en-
 vironment  under  this  project.  I  request  you
 to  extend  the  afforestation  scheme  to  my
 area  Kutch  as  it  is  essential  to  take  up
 such  schemes  there.  The  vast  desert  area
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 will  turn  into  greenery  with  the  help  of
 water  from  Narmada,  But  it  is  very  im-

 portant  to  see  that  the  trees  to  te  planted
 should  be

 suitablego
 the  soil  and  climate.

 Kharek,  Coconut,  Bor  and  Neem  trees
 should  be  planted  in  my  area  as  they  are
 suitable  for  that  soil.  The  aged  people  of
 my  area  are  of  the  view  that  Wild  Bavad
 trees  help  in  protecting  the  moisture  of  soil.
 When  it  dries  up,  a  weather  averse  to  rain
 develops.

 The  situation  which  arose  due  to
 drought  is  unprecedent  and  the  steps  taken
 by  the  Government  at  the  behest  of  the
 Prime  Minister  are  also  unparalled.  Our
 Prime  Minister,  unmindful  of  hot  and  cold
 weather,  visited  these  drought  affected  areas
 accompanied  by  his  wife  and  provided
 telief  to  the  drought  affected  people.  Late
 Indiraji  introduced  the  20-Point  Programme
 and  infused  hope  in  the  poor  people.  The
 Government  of  Rajiv  Gandhi  has  also
 taken  many  steps  to  give  impetus  to  this
 20-Point  Programme.

 15.17  hrs.

 [MR.  SPEAKER  in  the  Chair]

 A  national  level  committee  has  been
 constituted  for  the  all-round  upliftment  of
 women.  I  agree  that  the  society  will  be
 greatly  benefitted  by  the  good  efforts  of
 the  Government.

 If  the  woman  is  cultured,  so  would  be
 the  country,  The  woman  is  the  maker  of
 the  society.  Jijabai,  the  mother  of  brave
 Shivaji,  Lakshmibai,  the  Queen  of  Jhansi,
 and  the  Late  Shrimati  Indira  Gandhi  were
 all  well-cultured  women  and  all  of  them
 have  played  a  very  Significant  role  in
 getting  for  India  a  high  place  in  the
 world.

 Both  Punja’»  Accord  and  Sri  Lanka
 Accord  were  reached  with  good  intentions.
 Many  countries  are  making  attempts  to
 undo  these  accors.  But  the  right  step  of
 the  Government  will  never  meet  failure.  I
 am  of  the  conviction  that  with  all  its
 peaceful  efforts,  India  will  continue  to  be
 the  India  of  the  dreams  of  Mahatms
 Gandhi.

 Mr.  Speaker,  Sir,  I  support  the  Motion
 of  Thanks  on  the  Préesident’s  Address  and
 conclude  my  speech.
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 (Amalapuram)  :  Mr.  Speaker,  Sir,  1 rise
 to  oppose  the  motion  of  thanks  to  the
 President  for  his  address.

 Sir,  we  attained  freedom  40  years“ago.
 In  these  40  years  of  freedom  there  is  hardly
 any  progress  that  we  can  feel  proud  of.
 Instead  of  moving  ahead,  we  are  going
 backward.  So  there  is  hardly  anything  which
 can  make  us  proud  for  our  achievements.

 Farmer  is  the  backbone  of  the  country.
 But  the  fot  of  very  farmer  who  is  toiling
 day  and  night  to  feed  the  nation  and  to
 save  us  from  the  disgrace  of  begging  food-

 grains  from  others  is  groaniag  under  the
 burden  of  poverty.  Though  many  pro-
 grammes  are  being  taken  up  for  the  benefit
 of  farmers,  the  benefits  are  not  reaching
 them.  As  ४  result,  he  is  getting  poorer  and

 poorer.  All  the  programmes  and  sehemes
 meant  for  the  betterment  of  farmers  have
 not  yielded  any  result  so  far.  It  is  pitiable
 and  one  should  really  feel  ashained  to  see

 the  farmers  succumbing  to  the  desperate
 conditions  that  arc  prevailing  today.
 Cotton,  tobacco  and  sugarcane  growers  810

 now  resorting  to  the  unthinkable  method  of

 committing  suicide.  These  farmers  are

 thinking  in  terms  of  suicide  as  their  con-
 dition  has  slid  down  to  such  a  level  where

 they  cannot  repay  the  Joans  that  they  have
 borrowed  to  raise  the  crop  even  after  dis-

 posing  off  everything.  The  indifferent
 attitude  of  the  Government  towards  the

 -problems  of  the  farm  as  is  quite  deplorable,

 The  lot  of  harijans  is  no  better.  40

 years  of  independece  gave  the  harijans
 nothing.  Their  conditions  have  not  impro-
 ved.  They  are  as  they  were  40  years  ago.
 Government  has  taken  up  various  welfare

 measures  from  time  to  time  to  improve
 their  lot,  their  living  conditions  are  remain-

 ing  the  same.  All  these  welfare  measures
 have  failed  miserably  in  improving  theirc

 conditions,  The  harijans  and  other  sche-
 duled  caste  and  scheduled  tribes  are  still  at
 the  receiving  end  of  the  society.  They  are
 Still  leading  the  same  kind  of  life  that  they
 were  leading  generations  ago.  Atrocities
 are  being  perpetrated  on  harijans  even  to
 this  day.  No  State,  no  region  in  the

 विवि  eer  thee  -  -
 *The  speech  was  originally  ‘delivered  ia

 Telugn,

 -
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 country  is  free  from  the  atrocities  on  these
 most  neglected  sections  of  the  society.
 Since  the  implementation  of  various  welfare
 measures  is  not  perfect,  the  desired  benefits
 had  not  yet  reached  the  harijans.  This  is
 the  position  of  harijans  and  other  down-
 trodden  people  in  the  country.  As  though
 this  is  not  enough,  even  the  Central  Govt.
 is  not  extending  any  financial  assistance
 for  the  welfare  schemes  taken  up  by  non-
 Congress  Govts  in  the  States.  This  kind  of
 step  motherly  treatment  meted  out  to  non-
 Congress  Govts.  will  help  only  to  further
 worsen  the  conditions  of  harijans  and
 other  downtrodden  sections  of  the  society.

 The  phght  of  farmers  and  others  in  my
 area  is  beyond  any  description.  The1a  were
 floods  in  the  area  during  the  year  1986.
 Even  before  the  people  could  think  of
 recovering,  there  were  continuous  droughts.
 These  natural  calamitiee  have  almost
 crushed  the  people  in  my  area.  But  the
 farmers  and  others  who  have  suftercd  are
 yet  to  receive  any  help.  Sir,  my  constitu-
 ency  is  surrounded  by  river  Godavari  on
 three  sides  and  from  the  sea  on  the  remain-
 ing  side.  It  is  totally  cut  off  from  rest  of
 the  State.  I  have  been  pleading  for  the
 construction  of  bridges  on  Godavari  so
 that  this  area  can  be  linked  with  the  maid-
 land.  Very  recently  the  foundation  was
 laid  for  the  construction  of  a  bridge  near
 Narsapur  with  the  collaboration  of  ONGC
 and  the  State  Govt.  Along  with  the  construc-
 tion  of  this  bridge,  another  bridge  at  Koti-
 palli  should  also  be  taken  up  either  wholly
 by  the  Central  Govt.  or  in  collaboration
 with  ONGC.  This  will  help  to  have  an

 easy  access  to  my  constituency  which  is
 hitherto  as  I  have  said,  remains  cut  off
 from  the  other  parts  of  the  State.  The
 construction  of  these  bridges  will  boost  the

 development  of  this  area.

 Sir,  there  nearly  10  lakh  people  living
 in  my  constituency.  The  postal  and  _tele-

 phone  service  in  the  area  is  hopelessly
 poor.  Most  of  the  out  datea  telephones
 remain  out  of  order  all  the  time.  The
 subscribers  are  paying  the  bills  without

 using  the  telephone  even  once  in  a  month,
 The  post  cards  do  not  ‘reach  their  destina-
 tion  even  after  a  month.  Hence  I  request
 the  Govt.  to  look  into  the  matter  immedia-«
 tely  and  take  appropriate  steps  to  remedy
 the  situation.  I  hope  that  the  telecom |
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 Munication  system  in  this  area  will  receive
 the  appropriate  attention  of  the  Govt.
 immediately  Also,  the  TV  net  work  is
 nat  adequate  in  this  part  of  the  State
 Since  the  entire  area  is  inhabited  by  the

 farming  community,  it  is  necessary  to  pro-
 vide  them  TV  facility,  so  that  they  can

 acquainst  themselves  well  with  the  modern
 methods  of  farmigs.  There  are  no  proper
 approach  roads  in  this  area.  It  is  an

 accepted  fact  that  no  area  can  develop
 without  proper  roads,  Many  villages  in

 my  constituency  remain  unconnected.  They
 are  not  connected  even  with  the  nearest
 towns  even  after  40  years  of  independence.
 Though  grants  are  being  provided  under
 NREP,  RLEGP  etc  for  construction  of
 roads  much  progress  has  not  been  made  so
 far.  There  is  no  proper  monitoring  of  the

 grants  provided  and  of  the  progress  made.
 There  is  no  proper  assessment  to  sce  how
 far  the  schemes  were  useful  to  the  public.

 Sir,  though  the  steps  are  being  taken
 to  provide  water  for  drinking  and  irriga-
 tion  purposes  a  lot  still  remains  to  be  done.
 Andhra  Pradesh  has  been  making  repeated
 pleas  to  the  Centre  to  accord  sanction  to
 Polavaram  project.  Similarly  there  is  a
 constant  demand,  both  from  the  State
 Govt.  and  the  Members  of  Parliament  to
 clear  the  Telugu  Ganga  project.  But  these

 important  ‘projects  have  not  yet  been
 cleared.  Let  me  hope  that  at  least  now
 these  important  projects  will  be  cleared

 Sir,  the  Central  Govt.  is  treating  non-
 Congress  I  ruled  State  Govts.  on  a  different
 footing.  Step  motherly  treatment  is  being
 meted  out  to  them.  The  Central  Govt.
 is  not  cooperating  with  the  non-Congress  I
 ruled  states  in  implementing  various  wel-
 fare  schemes.  All  the  States  should  be
 treated  equally.  Both  the  Congress  ruled
 Statés  and  opposition  ruled  States  should
 be  treated  alike  while  extending  financial
 help  for  implementation  of  various  welfare
 measures.  The  country  is  one  and  the
 people  are  one.  The  Central  Govt.  should

 keep  this  in  view  and  extend  help  to  all
 the  States  alike.  Equal  treatment  of  all
 States  is  essential  if  the  nation  has  to:  make
 an  alround  progress.  Let  me  hope  that
 tit  spposition  ruled  States  will  get  better

 treatment  hereafter.
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 Sir,  ।  conclude  my  speech  thanking  you
 for  providing  an  opportunity  to  speak,

 |  English]

 THE  PRIME  MINISTER  (SHRI
 RAJIV  GANDHI)  Mr.  Speaker,  Sir, I
 would  like  to  thank  all  members  who  have
 Participated  in  this  debate.  Many  interest-
 ing  comments  have  came;  some  useful
 Suggestions  have  been  made.  But  the
 general  tenor  of  the  debale  has  been  worthy
 of  the  highest,  parliamentary  tradition.  For
 that,  1  congratulate  811  the  members

 1987  was  a  year  of  persistent  challenge
 and  determined  response,  a  year  of  achieve-
 ment  in  the  face  of  great  difficulties.  Some
 of  the  difficulties  were  caused  by  disruptive
 forces  within  the  country  ;  some  difficulties
 were  caused  by  disruptive  forces  inspired
 from  abroad  ;  some  were  caused  by  the
 weather.

 Twenty  years  ago,  Indiraji  faced  difficul-
 ties  of  a  similar  kind  that  were  forced  on
 us  by  weather.  In  1966-67.  when  she
 launched  the  Green  Revolution  it  was  her
 farsightedness  that  had  given  our  economy
 its  strength  and  resilience  today—the
 Strength  and  resilience  that  has  led  us  meet
 the  present  crisis  through  our  own  efforts
 and  our  own  endeavours.  We  have  not
 carried  the  begging  bowl  to  any  one.  We
 have  not  compromised  on  our  freedom  of
 action.  At  that  time.  Indiraji’s  strategy
 was  opposed  by  a  segments  of  expert
 Opinion,  by  even  some  myopic  elements
 from  the  benches  opposite ;  but  Indiraji
 prevailed  and  because  of  her  faith  in  our
 kisans,  because  of  her  confidence  in  the
 ability  of  our  scientists,  and  because  of
 her  trust  in  the  performance  of  our  exten-
 sion  workers,  she  pushed  forward  with
 policies  which  led  to  the  Green  Revolu-
 tion.  She  assured  our  farmers  required
 inputs  at  reasonable  prices  despite  subsidies
 that  the  economy  might  have  to  bear.  She
 gave  remunerative  prices  to  the  farmers  as
 a  cardinal  principle  of  the  new  strategy  ;
 and  she  took  the  banks  to  the  rural  areas,
 to  the  farmer,  to  give  him  credit.  She
 introduced  a  countrywide  system  of  pro-
 curement  to  give  the  farmer  stability  in  bis
 Prices.



 313  Motion  of  Thanks

 Indiraji  ensured  that  the  strategy
 for  the  agricultural  sector  and  the  Green
 Revolution  was  in  the  interést  of  all  the
 sections  of  our  rural  community—the  far-
 mer,  the  small  and  margiral  cultivator,  the
 Jandless  Jabour,  and  even  rural  artisan.

 In  these  two  decades,  we  doubled  our
 output  because  of  her  integrated  vision  of
 rural  India,  because  of  her  sympathy  and  ;
 understanding  of  cach  segment  of  our  rural
 society,  becduse  of  her  assiduous  attention
 to  inputs  costs  and  subsidies,

 Today  after  four  years  of  bad  monsoon,
 two  years  of  poor  rains  and  two  years  of
 severe  drought,  we  can  hold  our  head  high
 and  look  to  the  future  with  confidence  be-
 cause  Indiraji  laid  foundations  which  were
 sure,  sound  and  sccure.  Our  drive  to
 maximise  the  rabi  crop  is  mecting  with

 encouraging  succe:s.  We  hope  that  the
 shortfall  will  not  exceed  10  per  cent  of
 last  year’s  output.  Perhaps  we  will  be  able
 to  hold  it  down  to  7  per  cent  But  ।  would
 like  to  remind  members  that  the  drought
 is  not  over.  The  dry  months  are  still
 ahead  and  in  some  States  there  is  going  to
 be  another  difficult  period  that  we  have  to
 cross.  We  have  to  be  watchful  and
 vigilant.

 We  have  done  much  to  mitigate  the

 distress  in  the  drought  areas.  Relief  pro-
 grammes  have  been  handled  efficiently  by
 and  large.  The  ceilings  on  assistance  have
 been  put  at  Rs.  1400  crores,  approximately
 half  of  it  earmarked  to  Gujarat  and  Rajas-
 than  where  the  drought  has  been  severest.

 Surcharges  on  taxes  have  put  the  burden
 of  drought  relief  on  the  richest  sections  of

 our  society.

 Using  the  foodgrains  from  the  buffer

 stocks  we  have  launched  programmes  to

 generate  employment  and  to  build  assests

 to  cushion  against  future  droughts.  Through
 worthwhile  drought  relief  schemes  we  have

 ensured  that  expenditure  on  relief  became

 expenditure  on  development,  We  have

 rushed  fodder  from  areas  of  surplus  to

 areas  of  scarcity.  We  have  introduced

 special  programmes  for  drinking  water.  We

 have  introduced  special  programmes  €% .
 lifting  the  output  of  village  artisans  and

 the  handloom  weavers,  because  these  are

 sections  which  have  been  hit  indirectly  by
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 the  drought  and  it  has  caused  them  severe
 problems.  We  have  tried  to  bring  pro-
 grammes  for  this  special  section  in  a
 manner  such  that  they  do  not  move  out  of
 their  trade  and  we  do  not  lose  the  expertise
 that  we  have  gained  over  thousands  of
 years.

 The  genesis  of  the  Green  Revolution
 was  a  scientific  breakthrough,  a_  scientific
 breakthrough  which  brought  new  ४०10
 seeds  and  a  package  of  inputs  to  the  irriga-
 ted  lands,  This  led  us  to  self-sufficiency
 in  foodgrains.  We  must  now  epsure  that
 there  is  no  levelling  off  in  this  output,  The
 scientific  community  must  once  more  be

 galvanised  into  providing  answers  for  the
 next  phase  of  the  Green  Revolution  to  take  |
 it  to  new  crops  and  to  give  it  resilience

 against  the  vagaries  and  changes  in  the
 weather.  Already,  thanks  to  the  Special
 Rice  Production  Programme,  the  Green
 Revolution  is  moving  east-wards,  into
 eastern  U.P.,  which  ‘is  rapidly  becoming  a
 new  greenary  for  India.

 Dryland  farming  has  been  boosted  by
 the  Technology  Mission  for  oilseeds  and
 the  national  project  on  pulses.  The  pri-
 mary  cause  of  our  not  surpassing  the
 1983-84  record  of  focdgrains  output  is  the
 weather  and,  therefore,  it  would  be  reaso-
 nable  to  hepe  for  a  better  monsoon  this
 year.

 Our  objective  remains  to  regain  the
 Seventh  Plan  targets  for  food  production.
 We  will  give  a  new  thrust  and  a  new

 impetus  to  agriculture.  We  have  given  care-
 ful  attention  to  agriculture.  I  have  held
 review  meetings  at  varicus  levels  and,
 following  these  I  have  given  specific  direc-
 tions  to  the  Planning  Commission  to

 revamp  the  Plan  for  agriculture,  to  re-
 order  priorities,  to  give  agricuhure  the

 highest  importance.

 I  have  asked  the  Planning  Commission
 to  furnish  a  detailed  action  plan,  which
 should  be  ready  any  time  now,  based  on
 each  district,  its  cropping  pattern,  its  needs
 for  water,  power,  fertiliser  and  other  inputs.
 In  the  remaining  two  years  of  the  Seventh
 Pian  we  must  regain  the  lost  momentum.
 We  must  hit  175  million  tounés  of  food-
 grains  production  by  the  end  of  the  Seventh
 Pian.
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 {Shri  Rajiv  Gandhi]

 To  this  end,  the  Budget  allocations  for

 agriculture  have  been  substantially  increased.
 ‘The  Finance  Minister  has  announced  major
 fiscal  and  financial  incentives  for  the  farm
 sector.  We  are  conmitted  to  the  kisan  as
 the  backbon:  of  our  economy.  We  are
 committed  to  promoting  productive  agricul-
 ture,  We  are  committed  to  promoting
 investment  in  agriculture.  We  must  gal-
 vanise  rural  [ndia  by  placing  the  results  of
 the  best  technology  in  the  hinds  of  the

 poorest  farmer,  by  providing  subsidies
 where  they  are  required  to  ensure  inputs  at
 reasonable  costs.

 We  hive  t  look  at  the  subsidies  them-
 sslves.  While  ws  are  giving  very  large
 amounts  on  subsidies,  we  have  to  see  that
 these  are  used  to  the  maximum  benefit  of
 the  farmer.  There  are  some  doubts  raised
 in  thisregard.  And  I  have  asked  the  Finance
 Minister  to  look  at  these  subsidies  to  see
 whether  there  is  need  for  a  change  in  the
 method  of  subsidy  so  that  the  same  amount
 can  be  used  more  effectively  for  the  benefit
 of  the  farmer.

 We  have  to  see  that  attractive  prices
 are  given  (0  the  farmer  so  that  farming  is

 more  remunerative.

 And  we  have  to  carry  with  us  all

 sections  of  the  1ural  community.  When

 we  look  at  the  problems  of  the  farme:,  we

 must  look  bsyoad  just  the  farmer,  at  the

 whole  rural  community  and  bring  about

 programmes  for  all  their  uplift.  Of

 course,  the  key  element  is  the  farmer  be-
 cause  economic  activity  revolves  around  the

 farmer  in  the  rural  areas,  But  while  look-

 ing  at  the  farmer,  we  must  look  at  the  full

 community.  This  cannot  be  done  by  pitting
 the  farmer  against  everybody  else.  I[t  can-

 not  b:  done  by  raising  false  dichotomy
 be‘ween  agriculture  and  industry.  It  can-

 not  be  done  by  opportunistic  alliances  with

 vested  interests,  who  nurture  their  own
 interests  raise  uarcasonable  demands  and
 hold  country  aad  the  farmer  to  ransom.

 We  shall  never  svcrender  under  pressure.
 We  shall  never  surrender  under  the  pressure
 of  vested  interests  and  we  shall  be  always
 at  the  forefront  to  fight  for  the  genuine
 rights  and  needs  of  the  farmer  and  the

 tur  al  community.
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 While  [facing  up  to  the  didicalties  in
 agriculture  during  this  year  we  have  pushed
 aheal  most  satisfactorily  in  other  areas.
 Infrastructure  has  done  very  well,  almost
 entirely  in  the  public  sector.  [t  has
 returned  a  performance  to  fill  the  heart  of
 every  Indian  with  pride.  Despite  the
 drought  which  curtailed  hydel  generation,
 our  overall  power  generation  has  increased
 by  7.6  per  cent—thanks  to  thermal!  gene-
 ration  increasing  by  1  6  per  cent,  The  Plant
 Load  Factor  has  gone  up  from  44  per  cent
 in  1979-80  to  50  percent  in  1983-84  to
 55  per  cent  in  1987-88.  Coal  production
 has  increased  by  10.2  per  cent  over  last
 year.  Rai!way  freight  has  g°ne  up  by  5.4
 per  cent  over  last  year,

 Overall  industrial  performance  14  most
 Satisfactory,  Despite  drought  industrial
 srowth  is  likely  to  exceed  8  per  cent,
 making  it  over  8  per  cent  for  four  years  in
 succession.  This  proves  that  our  industrial
 policies  have  elearly  succeeded.  We  will
 continue  to  give  full  support  to  che  pro-
 ductive  forces  in  industry  to  encourage
 greater  competition  in  our  industiy.  But
 there  is  no  room  for  complacency.  The
 impact  of  drought  might  come  in  the  com-
 ing  months  and  may  be  soon  in  a_  slowing
 down  in  industrial  growth.  We  will  watch
 developments  very  carefully  and  we  will
 try  to  maiatain  the  high  momentum.  Till
 afew  ycars  ago,  drought  meant  disaster.
 There  was  a  drought  in  1979-80  —a:though
 it  was  nowhere  near  as  bad  as  the  -Jrought
 that  we  have  gone  through  during  these
 past  two  years  Then  the  GNP  declined
 by  4.7  per  cent.  This  year  there  is  no  fall
 in  the  GNP-—perhaps  even  a  moderate
 increase.  On  all  such  previous  occasions,
 only  retrogression  has  taken  place;  there
 has  been  no  question  of  progress  This
 year  we  have  moved  ahead.  For  the  first
 time  in  the  history  of  our  planning,  we
 have  achieved  86  per  cent  of  the  Central
 sector  outlay  in  real  termsin  the  fil.t  four
 years  of  the  Seventh  Plan.  Never  before
 have  we  seen  such  dynamism  in  investment.
 Project  management  has  _  considerably
 improved.  Many  major  public  sector  enter-
 prises  will  shortly  be  coming  on  stream.

 This  is  practical  socialism-——socialism,
 which  has  doubled  investment  in  the  public
 sector  over  a  single  Plan  period  ;  socialism,
 which  has  pushed  up  public  sector  perfor-
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 mance,  productivity  and  profitability  to

 Jevels  that  it  had  never  achieved  before.
 Our  commitment  is  to  a  strong  public
 sector,  a  pubjic  sector  with  much  greater
 autonomy.  We  will  be  spelling  out  plans
 ina  White  Paper  to  be  presented  shortly
 to  Parliament  on  the  steps  that  we  wish
 to  take  the  public  sector.

 There  is  one  area  that  is  of  major  con-
 cern  tc.  all  of  us,  and  that  is  prices.  We
 share  this  eoncern  with  many  of  the
 Members  who  have  pointed  it  out,  We

 regard  the  control  of  inflation  as  one  of
 our  top  priorities.  We  have  taken  steps  to
 hold  tack  the  pressures  of  inflation.  In
 1979-  ४0-80  it  is  best  to  compare  with
 1979  90  becouse  that  was  the  last  time  that
 we  hae  a  drought  although  as  I  said,  the

 drought  was  nowhere  near  as  bad  as  the

 drought  that  we  have  had  this  time--the
 Government  was  formed  by  some  of  our
 friends  sitting  on  the  Opposite  benches.
 And  you  will  remember,  Sit,  how  the  prices
 were  allowed  to  rise  by  21.4  per  cent  at
 that  time.

 PROF.  MADHU  DANDAVATE  (Raja-
 pur)  :  What  about  1977-78  7

 SHRI  RAJLV  GANDHI:  These  was  no

 drough.  in  1977-78.  And  1977-78  was
 the  mementum  from  1975.0  to  to  1977

 that  had  carried  them  through.  It  was

 when  the  momentum  was  destroyed  that

 the  true  colours  of  the  Government  had
 come  out...C/nterruptions).  ह  have  to  say
 ‘true  colours’  because  it  was  not  one

 colour

 PROF,  MADHU  DANDAVATE  :  if

 there  is  a  progress  under  new  regime,  that

 is  the  momentum  of  the  past,  if  there  is

 degradation,  that  is  on  their  own.  That

 seems  10  be  their  logie.

 “SHRI  RAJIV  GANDHI  :  I  am  glad
 that  [vandavate  Ji  agrees  with  me,  AsIl

 understand  he  said  that  progress...Cinter-
 ruptions).

 SHRI  BASUDEB  ACHARIA  :  He  said

 your  logic.

 SHRI  RAJIV  GANDHI  :  Of  course,
 we  have  done  well.  Our  Government  in

 these  three  years  has  done  well  only  be-

 cause  Indira  Ji,  in  the  five  years  preceding,
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 had  given  that  momentum,  and  I  have  no
 hesitation  in  saying  so.  If  she  had  not
 given  that  momentum,  we  would  have
 found  this  drought  very  difficult.  Let  me
 remind  our  friends  also  that  if  she  had
 not  given  that  momentum  upto  1977, 1
 hate  to  even  imagine  what  could  have
 happened  to  the  country  because  even  with
 the  momentum  that  she  had  given  they
 almost  destroyed  the  country.

 PROF.  MADHU  DANDAVATE  :  The
 latest  momentum  was  the  destruction  of
 demoeracy.

 SHRI  RAJIV  GANDHI  :  Mr.-  Speaker,
 Sir,  the  hon.  Member  talked  of  democracy.
 I  don’t  think  many  heard  it.  I  would  like
 to  remind  the  hon.  Member  that  it  was
 Indiraji  who  called  for  elections  in  1977,
 It  was  not  the  Opposition.  (Jnterruptions),

 Yes,  that  is  what  shows  her  commit-
 ment  and  the  Congress’s  commitment  to
 democracy.  (énterruptions.)

 Sir,  some  of  our  friends  are  very  voci-
 ferous.  But  ।  would  like  to  remind  them
 that  they  should  think  tack  to-where  they
 were  ten  years  ago

 Sir,  prices  are  a  serious  problem.  But
 in  spite  of  the  trying  ciicumstances,  we  have
 managed  to  keep  the  inflation  rate  below
 10%  and  we  will  keep  a  very  careful
 watch  to  see  that  it  is  not  allowed  to  go  up.

 AN  HON.  MEMBER  :  But  it  will  be
 allowed  to  go  up.

 SHRI  RAJ1IV  GANDHI  :  In  the  pre-
 vious  two  years,  inflation  has  averaged
 cily  4.5%  per  annum.  We  have  cone
 this  by  keeping  the  lid  on  the  budget  deficit
 by  deploying  monetary  and  fiscal  policiees
 in  tandom  to  contain  prices.  We  have
 done  this  by  ensuring  essential  supplies,
 with  additional  imports  of  edible  oil,  to
 meet  the  shortages.  We  will  continue  to
 closely  monitor  the  price  index  and  we
 will  do  everything  that  can  be  done  (0 *
 keep  the  prices  down.  I  am_  particufarly
 concerned  at  Government  expenditure.
 This  is  an  area  where  we‘have  not  been
 able  to  do  as  much  as  we  had  wanted  to  do,
 not  that  that  we  have  not  made  progress—
 we  have—but  much  more  needs  to  be  done.
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 [Shri  Rajiv  Gandhi]
 We  also  have  to  concentrate  on  the  pro-

 ductivity  of  Government.  Again  in  some
 areas  like  infrastructure  in  the  public
 sector,  we  have  done  well.  <A  lot  more
 needs  to  be  done.  But  in  other  areas  a
 lot  more  has  to  be  done.

 Sir,  the  over-riding  priority  of  this
 Government  is  the  elimination  of  poverty.
 The  key  to  poverty  climination,  we  feel,
 lies  in  good  education  for  the  poorer
 sections  of  our  society.  The  key  to  poverty
 elimination  is  in  the  healthy  growth  of

 our,  econgmy  and  the  key  also  is  in  our

 ant-ipoverty  programmes.  In  taking  all
 three  together,  we  have  made  a  major  dent
 on  poverty  during  these  years.  No  previous
 Government  has  earmarked  as  large  a  sum
 as  we  have  for  anti-poverty  pregrammes.
 No  provious  Government  has  introduced  as

 many  improvements  as  we  have  in  the

 administration  of  these  programmes.

 One  hon.  Member  complained  of  the

 leakage  of  development  funds.  We  are

 plugging  loopholes  through  concurrent
 evaluation  which  enables  us  to  make
 adjustments  in  on-going  programme,  which
 enables  us  to  do  the  fine  tuning  to  change
 the  system  sometimes  so  that  leakages  can
 be  reduced.  But  let  me  say  that  all  leaka-
 ges  are  bad,  leakages  which  go  to  the
 bureaucratic  system  are  bad.  But  perhaps
 even  worse  are  those  leakages  which  go  to
 the  cadres  of  the  party.  (Jnterruptions.)

 SHRI  SAIFUDDIN  CHOWDHARY
 (Katwa)  :  You  are  talking  about  loan  melas.

 SHRI  RAJiV  GANDHI  ;  Why  are  you
 feeling  guilty  ?

 SHRI  BASUDEB  ACHARIA
 (Bankura):  You  are  holding  Joan  melas
 with  whom  ?

 (Interruptions)

 SHRI  RAJIV  GANDHI:  Sir  let  me
 remind  hon.  Members  that  there  are  only
 two  or  three  cadre-based  parties  in  this
 House.

 (Interruptious)

 PROF.  MADHU  DANDAYATE  :  We
 are  happy  about  the  confession,  Sir.
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 SHRI  RAJIV  GANDHI  :  Sir,  the  po-
 verty  ratio  fell  dramatically  during  the  Sixth
 Plan  period.  We  are  aiming  ata  further
 dramatic  reduction  in  the  poverty  ratio  in
 the  Saventh  Plan  and  we  shall  make  a
 determined  effort  to  end  this  scourge  by  the
 turn  of  the  century.  Government  have
 addressed  themselves  to  these  challenges
 with  seriousness  and  with  success.  Regret-
 tably,  the  same  cannot  be  said  of  the
 Opposition.

 SHRI  BASUDEB  ACHARIA :  What  ?

 SHRI  RAJIV  GANDHI:  ।  should  not
 have  to  repeat  things  to  those  with  head
 phones  on.

 Sir,  while  the  coantry  has  confronted
 the  severest  drought  of  the  century  and  thr-
 eats  to  the  integrity  and  security  of  the
 nation,  the  Opposition  has  been  chasing
 chimeras  in  the  vain  hope  that  pursuit  of
 scandal  will  make  up  for  paucity  of  policy.

 (Interruptions)

 AN  HON.  MEMBER :  Fairfax.

 SHRI  BASUDEB  ACHARIA:  Fairfax
 and  Bofors.

 (Interruptions)

 SHRI  RAJIV  GANDHI:  Not  only

 that,  more  than  that.  You  will  find  out
 who  is  right  and  who  is  wrong.

 Sir,  precious  parliamentary  time  has
 been  wasted  and  I  believe  that  more  than
 one  Member  from  the  opposite  side,  from
 the  Opposition,  has  complained  of  the  in-
 adequate  time  that  they  got  to  discuss  the
 Demands  of  last  year’s  budget.  But  may
 I  remind  the  Members,  Sir,  where  was  that
 time  taken  up?  Where  was  that  time
 wasted  ?

 SHRI  BASUDEB  ACHARIA  :  Why  ?

 SHRI  RAJIV  GANDHI  :  Who  usurped
 that  time  ?  Who  usurped  the  time  that  was
 set  aside  for  serious  issues  ?

 SHRI  BASUDEB  ACHARIA:  To
 expose  you,

 SHRI  RAJIV  GANDHI:  On  chasing
 ghosts.
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 SHRI  BASUDEB  ACHARIA:  To  ex-

 pose  your  corruption.

 SHRI  RAJIV  GANDHI:  The  only  cor-
 ruption  that  has  come  to  _  light...

 (Interruptions).

 PROF.  MADHU  DANDAVATE:  The

 flight  of  capital  is  00  corruption  ?

 SHRI  RAJIV  GANDHI  :  Sir,  the  only
 ruption  that  hat  has  come  to  light  on  the
 issues  that  were  raised  in  the  first  half  of
 last  year  is  the  statement  made  by  the  ex-
 President  of  India,  where  the  ex-President
 has  said  that  Rs.  30  toRs.  40  crores
 were  made  available  उ  wim.  CUnferruptions)
 Sir,  I  would  like  to  take  this  opportunity  to

 congratulate  the  ex-Prehsident  on  the  strong
 moral  stand  that  he  took  and  was  not  car-

 tied,  away  by  them.

 PROF.  MADHU  DANDAVATE  :  Sir
 in  that  very  statement  he  has  said  that  the
 members  of  the  Rajiv  Government  were

 respunsible  for  that.  He  has  made  it  very
 clear.

 CInterruptions)

 MR.  SPEAKER  :  A  bad  thing  is  a  bad

 thing,  whosoever  it  may  be.

 Cnterruptions)

 SPEAKER:  Order,  order.  Sit MR.
 down.

 PROF.  MADHU  DANDAVATE :  Sir,
 we  are  prepared  for  another  Commissior if
 they  want.  We  rdemand  a  Commission  on

 that.

 Caterruptions)

 SHRI  RAJIV  GANDHI:  Sir,  ।  would

 not  like  to  quote  directly  fiom  what  he

 said  because  1  don’t  have  the  words  here

 with  me.

 (interruptions)

 PROF.  MADHU  DANDAVATE:  I

 have  got  a  copy,  Sir.  You  read  the  article

 in  Sunday  in  which  the  interview  is  given.  He

 has  alleged  that  the  members  of  the  present

 Cabinet  were  also  responsible  for  pressur-

 ising.

 (Interruptions)
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 MR.  SPEAKER  :  Order,  order.

 (interruptions)

 MR.  SPEAKER  :  Order,  order.  Please
 sit  down,

 (Interruptions)

 ।  Translation]

 MR_  SPEAKER  :  What  are  you  doing  ?

 [English]

 SHRI  RAJIV  GANDIII  :  If  I  remember
 rightly  (/aterruptions)

 SARI  BASUDEB  ACHARIA  :  He  said,
 1/3rd  of  the  Ministers  were  there  (nter-
 ruptions)

 [  Translation]

 MR.  SPEAKER  What  are  you  doing  ?

 (Interruptions)

 ‘SHRI  RAJIV  GANDHI  :  If  I  remem-
 ber  rightly,  he  specifically  mentioned  cert-
 ain  members  of  my  Cabinet,  who  are  no
 longer  members  of  my  Cabinet.

 PROF.  MADHU  DANDAVATE :  Sir,
 he  has  mentioned,  they  continue  to  be  mem-
 bers  of  the  Cabinet  today.  (Interruptions)

 SHRI  BASUDEB  ACHARIA  :  They
 are  in  your  Cabinet.  U/nterruptions)

 MR,  SPEAKER :
 is  a  very  serious  matter.

 Order,  order.  It

 You  can  appoint  a  commiitee  for  that.

 Cnterruptians)

 PROF.  MADHU  DANDAVATE  :  Shall
 ।  lay  that  interview  on  the  Table  of  the
 House  for  the  education  of  the  Prim?
 Minister  ?

 PROPK.K.  TEWARY  :  Those  Mini-
 sters  are  sitting:  with  the  Opposition  now
 They  are  sitting  with  the  Qpposition,  Sir,
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 SHRI  THAMPAN  THOMAS  :  ।  am  on
 a  point  of  order.  About  the  time  of  the

 House,  he  said,  the  House  time  has  been
 misused.  It  is  an  aspersion  on  youn,  Sir.
 ह

 MR:  SPEAKER  :  Please  sit  nowd.

 CInterruptions.)**

 MR.  SPEAKER :  Not
 down.

 allowed.  Sit

 SHRI  RAJIV  GANDHI  :  Sir,  I  would
 like  just  to  say  again,  I  did  not  say
 “‘misused’’.  I  said,  ‘‘usurped”’.

 Unterruptions)**

 MR.  SPEAKER  :  Sit  down.

 PROF.  MADHU  DANDAVATE:  }

 may  point  out  to  you  that  in  exposing  the
 Mundbhra  scandal,  the  father  of  the  Prime
 Minister  took  a  lot  of  time  of  the  House.
 But  that  was  fully  justified.  Mr.  Feroze
 Gandhi  was  fully  justified  in  taking  the  time
 of  the  House  to  expose  thé  Mundhra  corru-

 ption.  Let  him  remember  that.

 SHRI  RAJIV  GANDHI:  I,  agree
 entirely  with  anybody  who  wants  to  spend
 the  time  of  the  House  in  exposing  corrup-
 tion  and  we  will  spend  time  of  the  House
 in  exposing  corruption-—but  come  with
 some  facts.

 MR.  SPEAKER:  1  have  heard  these

 things.  I  do  not  know  whether  I  should
 intervene  at  this  stage.  But  Sir.  what  you
 have  said  and  what  they  have  said—l
 think,  this  is  a  serious  matter  for  the

 security  and  safety  of  this  country.  I  think,
 we  should  do  something  to  find  out
 the  truth  about  this.

 Cnterruptions)

 MR,  SPEAKER :  Please  sit  down.

 PROF.  MADHU  DANDAVATE:
 Thank  you,  for  your  observations

 (Interruptions)

 MR,  SPEAKER  :  Sit  down.

 **Not  recorded,
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 SHRI  RAJIV  GANDHI:  Mr  _  Speaker,
 Sir,  on  your  direction...(Unterrup tions)

 MR.  SPEAKER  :  Order,  order.  Please
 sit  down.

 (Interruptions)

 [  Translation]

 MR.  SPEAKER  :  What  are  you  doing  ?

 (Interruptions)

 MR.  SPEAKER  :  Don’t  talk  to  them.

 [English]

 SHRI  RAJIV  GANDHI:  Mr.  Speaker,
 Sir,  on  your  directions,  I  wil!  request  the
 Home  Minister  to  find  out  where  this  30  or
 40  crores  1s  and  how  it  was  acquired.

 PROF.  MADHU  DANDAVATE :  Sir,
 we  fully  support  you.  We  congratulate  you.

 SHRI  SOMNATH  CHATTERJEE  :  He
 should  report  to  the  House.

 SHRI  BASUDEB  ACHARIA :  Let  a
 House  Committee  be  constituted,  to  find
 out  this.  We  are  ready.

 SHRI  RAJIV  GANDHI  :  I  would  also
 request  the  Home  Minister  to  try  and  find
 out  how  this  money  was  to  be  used,  because
 there  is  no  campaigning ..in  a  Presidential
 election,  in  that  sense—how  was  this  30-40
 crores  intended  to  be  used  in  a  Presidential
 election,  Unterruptions.)

 PROF,  MADHU  DANDAVATE  :  Let
 your  direction  be  followed  by  the  Home
 Minister,  Sir.

 SHRI  SAIFUDDIN  CHOWDHARY  :

 Why  not  a  House  Committee  ?

 16.00  hrs.

 Translation]

 MR.  SPEAKER:  Why  are  you  making
 a  noise  7

 (Interruptions)
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 MR.  SPEAKER  ;  Why  are  you  creat-
 ing  ।  nuisance  !  :

 (Interruptions)

 ।  Engtish]

 SHRI  BASUDEB  ACHARIA  :  Are

 you  ready  to  appoint  a  House  Committee  ?

 SHRI  INDRAJIT  GUPTA  (Basirhat)  :
 Are  we  to  understand  from  what  you  have
 said  just  now  that  you  are  making  the
 Home  Minister  responsible  for  holding  an

 inquiry  and  finding  out  who  was.  offering
 that  money  to  the  ex-President  2

 PROF.  MADHU  DANDAVATE  :  Also
 who  are  the  Memsers  of  the  Cabinet  ?

 |  Translation]

 MR  SPEAKER  Why  don’t  you.
 allow  the  ए  M_  to  speak  ?

 [English]

 SHRI  ENDRAJIT  GUPTA:  Are  you
 making  the  Home  Minister  responsible  for
 finding  it  out  ?

 SHRI  RAJIV  GANDHI  :  No.  I  am
 asking  him  to  find  out  what  is  the  best
 way  to  go  into  this

 SHRI  INDRAHNT  GUPTA:  He  must
 be  made  responsible.

 PROF.  MADHU  DANDAVATE  :  The
 entire  interview  of  the  ex-President  should
 be  investigated  because  he  has  referred  to
 the  present  Members  of  the  Cabinet.

 (interruptions)

 MR.  SPEAKER:  Sit  down  and  take
 your  seats.  Sit  down  now.

 ।  Transiation]

 MR.  SPEAKER  :  You  please  sit  down

 (Interruptions).  You  please  sit  down.

 (Interruptions)

 [English]

 SHRI  RAJIV  GANDHI  :  We  will  follow
 your  interruptions.  It  is  sad  that  certain

 Progressive....

 (Interruptions)
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 MR.  SPEAKER  ;  Nothing  doing.

 [  Translation]

 SHRI  INDRAJIT  GUATA  :  What  are
 your  instructions  ?

 [English]

 MR.  SPEAKER  :  What  I  have  said  is
 there  on  the  record...

 (Interruptions)

 SHRI  THAMPAN  THOMAS  :  We  want
 a  House  Committee,

 (Interruptions)

 MR.  SPEAKER :  Enough  is  enough.
 Please  sit  down  Please  let  the  Prime
 Minister  speak.

 PROF.  MADHU  DANDAVATE  :  This
 is  the  best  intervention  in  the  entire
 debate.

 SHRI  RAJIV  GANDHI  :  It  is  sad  that
 so-called  progressives  express  reactionary
 views  when  it  comes  to  updating  techno-

 logy.  Obsolete  technology  gives  us  low
 levels  of  productivity.  16  gives  us  low  wages
 and  it  gives  us  low  growth,  perhaps  no

 growth.  where  will  we  get  millions  of
 additional  jobs  ?  Without  growth,  how
 will  we  give  employment  to  our  young  men
 and  women  ?  Nothing  is  more  anti-worker
 than  condemning  the  workers  to  outdated
 units  which  inevitably  grow  sick.  Nothing
 can  be  more  anti-worker  than  threatening
 his  job  by  denying  him  opportunity  and

 denying  opportunity  to  millions  on  the

 register.  If  the  number  of  units,  the  sick

 units,  has  increased  eight-fold,  as  one
 Member  has  said,  the  basic  reason  is  out-
 moded  technology,  bad  management  and

 unthinking  trade  unionism.  This  is  what
 we  have  to  face.  (Interruptions)

 Sir,  that  Member’s  solution  is  no

 technology  upgradation  Only  manual
 labour.  Such  a  policy  will  bleed  the

 economy  white  ensuring  galloping  sickness,
 To  ead  the  curse  of  unemployment,  what
 we  need  is  proper  edncation,  fast  growth
 and  constant  upgradation  of  skills  on  the

 job.  Then,  as  technology  advances,  the
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 same  worker  will  find  that  his  drudgery  is

 reduced,  his  productivity  is  increased  and

 his  wages  are  enhanced.  Meanwhile,

 employment  opportunities  will  increase  to

 those  that  arc  in  the  queue.

 Our  policies  have  given  two  years  of

 excellent  Jabour  rclations  A  new  con-

 sciousness  of  the  imperatives  of  higher

 productivity,  of  lower  costs  and  better

 quality,  has  come  into  our  industry  and

 into  labour.  A  greater  participation  cf

 labour  in  management  is  taking  place,

 especially  in  the  public  sector  units.

 (interr::ptions)

 SHRI  BASUDEB  ACHARIA  :  Wihizere  ?
 Give  us  one  instance.

 {  Interruptions)

 SHRI  RAJIV  GANDIH  :  Su,  the
 Congress  Party  is  net  only  a  party  of  the
 farmers  and  the  rural-folk  but  it  is  also
 the  true  party  of  the  working-class  (nter-
 uptions).

 It  represents  the  employed,  the  unem-
 ployed  and  the  unorgainsed.  The  Con-
 Bress  does  not  promote  as  some  parties  do,
 the  interests  of  a  smal!  minority  of  the
 working-class  to  the  detriment  of  the  vast
 majority  of  the  working-class.  Develop-
 ment  in  our  covntry.  ..(interruptions).

 Sir,  some  people’s  minds  willl  never
 come  into  the  20th  century  They  will
 remain  there  with  Marx.

 (Interruptions)

 PROF.  MADHU  DANDAVATE
 Atleast  the  minds  of  some  of  us  are  on
 the  20th  Century;  others’  are  on  the  {8th
 century.

 SHRI  BASUDEB  ACHARIA:  Even  in
 the  17th  century

 SHRI  RAJIV  GANDHI:  Sir.  unfor-
 tunately,  they  think  of  Karl,  but  behave  like
 Groucho.

 Sir,  development  in  our  country  is
 ‘rooted  in  democracy.  If  we  want  more

 Gevelopment,
 we  must  have  more  demot

 cracy.  This  is  one  of  the  significan-
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 conclusions  that  we  have  been  getting
 from  the  seminars  and  workshop  of  District

 Magistrates  that  we  have  becn  holding.

 (Interruptions),

 From  these  workshops,  a  few  things
 have  already  become  clear.  One  is  that  it
 is  difficult  for  the  administration  to  work
 if  the  devolution  of  democracy  at  the
 district  level  is  not  done  adequately  and

 properly.  The  second  is  that  there  has
 been  no  adequate  attention  to  the  needs
 of  the  district  itself  in  planning  for  the
 District.  This  needs  attention.  And  to
 make  a  truly  responsive  adn.inistration  at
 the  grassroct-level,  we  need  to  पात  this

 partnership  between  democratic  institutions
 at  the  district-level  and  the  administration
 at  the  district  level.  For  this,  we  must
 ensure  that  elections  at  Jower-Jevels  take

 place  regularly  and  without  delay.

 SHRI  BASUDEB  ACHARIA  :  What
 about  Bihar,  Orissa,  U.P.  and  other  States  ?
 You  hold  elections  in  your-State,

 Clnterruptions)

 SHRI  RAJIV  GANDHI  The  hon.
 Member  has  raised  a  question.  We  have
 given  inst:uctions  to  our  Chief  Ministers
 yesterday  from  the  Working  Committee  of
 the  Congress  to  hold  elections  in  all  our
 States  In  most  States,  they  have  either
 been  announced  or  held.

 SHRI  V.  SOBHANADREESWARA
 RAO  (Vijayawada)  :  Even  in  the  Capital,
 elections  have  been  postponed.

 PROF.  MADHU  DANDAVATE  :  They
 promulgated  an  Ordinance  and  put-off  the
 elections  by  one  year.

 (Interruptions)

 SHRI  V.  SOBHANADREESWARA
 RAO  :  You  hold  clections  in  your  party.

 Cnterruptions)

 SHRI  RAJIV  GANDHI:  I  would  like
 to  emphasise  that  the  elections  must  be

 fair  and  not  rigged.

 (interruptions)

 SHRI  BASUDEB  ACHARIA  :  What
 did  you  do  in  Tripura  and  Meghalaya  2

 (interruptions)
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 SHRI  RAJIV  GANDHI:  I  have  not
 said  so.  Some  Members  of  the  Govern-
 ment,  they  said  so.  I  do  not  know.

 (Interruptions)

 SHRI  NARAYAN  CHOUBEY  (Midna-
 pore)  :  Why  not  you  hold  election  in  the
 Congress  Party  ?

 Cnterruptions)

 SHRI  RAJIV  GANDHI  :  On  the  other

 hand,  we  iniend  to  take  into  account
 focal  needs  and  local  rcquirements  when
 we  Jook  at  our  national  objectives  and
 national  targets,  I  am  _  requesting  the

 Planning  Commission  to.  start  looking
 now  at  the  Eighth  Plan  and  the  formula-
 tion  of  the  Eighth  Plan  based  on  the
 district  as  a  unit,  to  build  up  the  Eighth
 Plan  from  district  plans  and  ।  have  asked
 them  to  give  instructions  to  all  the  State

 Governments  to.  start  preparing  their

 Eighth  Plan  on  the  basis  of  District  Plans

 for  their  own  States.

 (Interruptions)

 SHRI  BASUDEB  ACHARTA
 (Bankura):  We  have  already  done  it  in  West

 Bengal  even  at  the  block  16१01,

 (Interruptions)

 SHRI  AMAL  DATTA  (Diamond
 Hardour)  You  call  the  members’  of

 Planning  Commission  jokers.

 SHRI  RAJIV  GANDHI:  Sir,  some
 States  claim  that  they  have  done  it.  But
 let  me  assure  you,  Sir,  that  when  it  comes
 to  actually  looking  at  mumbers  on  the

 paper,  there  is  no  State  which  has  done  it.

 Neither  a  Congress  State  nor  any  opposi-
 tion  State.

 (Interruptions)

 SHRI  RAJIV  GANDHI  :  It  is  just  not

 there  on  paper.

 SHRI  BASUDEB  ACHARIA  :  West

 Bengal,  we  have  already  done  block  level

 planning.

 (interruptions)
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 SHRI  RAJIV  GANDHI  :  I  do  not
 want  to  argue  with  the  Hon.  Members.

 Members
 Commission,  you  call

 SHRI  AMAL  DUTTA
 of  the  Planning
 jokers.

 SHRI
 Groucho  ?

 SHRI  AMAL  DATTA  ;  The  Planning
 Conimission  members  whom  you  _  call
 jokers  have  not  kept  you  informed.

 SHRI  RAJIV  GANDHI  :  I  will  have  to
 call  him  Groucho  from  now  on.

 RAJIV  GANDHI  :  What

 SHR{  AMAL  DATTA  :  You  can  call
 me  anything  but  you  call  them  jokers
 also

 (Interruptions)

 ।  Translation]

 MR.  SPEAKER:  Whatever  you  are
 saying  ..CInierruptions).  It  does  not  look
 nice,

 [  English|

 SHRI  RAJIV  GANDHI :  Sir,  I  have
 never  called  the  Planning  Commission
 members  as  jokers.  Let  me  be  very  clear
 about  that.  It  scems  jokers  are  around
 here  opposite  who  distort  things.

 Cnterrup  tions)

 SHRI  BASUDEB  ACHARIA  :  It  came
 in  the  newspapers.  You  have  not  refuted
 it.

 SHRI  RAJIV  GANDHI  :  I  do  not
 bother  to  refute  everything  that  is  printed
 in-the  newspaper.  Let  me  be  very  clear.
 I  have  tremendous  respect  for  the  Planning
 Commission,  My  only  complaint  about
 the  Planning  Commission  is  that  they  are
 not  aggrestive  enough  in  their  planning,
 that  they  are  limiting  themselves  to  balanc-
 ing  the  inputs  from  Ministries.  I  want
 them  to  step  out  much  further  and  produce
 a  much  more  aggressive  plan.-  That  is
 what  I  have  been  talking  to  them  about.

 PROF.  MADHU  DANDAVATE
 (Rajapur)  :  But  you  are  the  Chairmen  of
 the  Planning  Commission.
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 SHRI  RAJIV  GANDHI:  That  is  why
 I  have  directed  them  to  do  that.

 SHRI  BASUDEB  ACHARIA

 direct  yourself  also.
 You

 Cngerruptions)

 SHRI  RAJIV  GANDHI  :  Sir,  perhaps,
 some  day  in  the  distant  future.  the  Hon.
 Member  will  be  a  Member  of  the  Govern-

 ment.  Then  he  will  know  how  the  Planning
 Commission  runs.

 THE  MINISTER  OF  DEFENCE

 (SHRI  K  C.  PANT):  No  chance.

 Cinter:uptions)

 SHRI  RAJIV  GANDHI  :  He

 change  parties  !  (/aterruptions).
 may

 Sir,  to  this  end,  we  would  like  to

 strengthen  the  capacity  of  the  district

 administrations  to  prepare  adequate  plan

 proposals  and  we  like  to  give  the  district

 administration  greater  flexibility  in  deploy-

 ing  the  resources  for  development,  We

 would  Jike  10  give  new  life  to  participatory
 development  by  harnessing  local  democracy
 for  local  development.

 Sir,  the  Chief  Ministers  who  have

 acompanied  me  to  these  workshops  have
 said  how  useful  -these  encounters  have
 been-—useful  for  themselves  and  useful  for
 the  district  magistrates.  There  was  one
 Chief  Minister  who  declined  our  invitation
 to  attend.  And  only  one.  And  then  after

 declining  the  invitation  to  attend  he  comp-
 lained  of  conspiracies  behind  his  back.  Sir,  let

 me  say  that  there  is  only  one  conspiracy—and
 that  is  to  have  a  more  responsive  adminis-
 tration.  I  have  been  very  impressed  during
 these  workshops  by  the  dedication  to  duty,
 by  the  drive  and  by  the  resounding  faith  in

 democracy  of  our  district  magistrates

 Sir,  let  me  turn  to  Punjab.  In  Punjab,
 représentative  democracy  was  given  every
 opportunity  Unforfunately,  the  elected
 leadership  failed  to  rise  to  the  occasion.
 And  there  is  51111  insufficient  evidence  on
 the  part  of  any  faction  of  the  party  that
 was  elected  to  power  to  te  ready  to  face

 up  to  terrorism  with  determination  and
 unambi  guity.  Only  with  such  readiness,
 can  the  normal  political  process  be  re-
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 established,  The  menace  of  terrorism
 cannot  be  left  unchecked  Firm  police
 action  is  essential  and  indispensable  and
 we  will  carry  on  with  firm  tough  police
 action.  The  unity  of  the  country  and  the

 integrity  of  the  country  demands  no:hing
 less.

 For  several  months.  after  Presicent’s
 rule,  the  secwity  forces  were  gaining  on
 the  terrorists.  In  recent  weeks,  the  terro-
 rists  have  had  some  grisly  successes.  But
 if  we  are  firm  in  our  resolve,  «hen
 ultimately  we  shall  prevail.

 One  of  the  Memters  had  mentoned

 Tripura.  The  benches  opposite  «ave

 generated  much  heat  over  the  declaration
 of  a  disturbcsd  area  in  Tripura.  Sir,  the

 people  of  che  State  haye  given  their  verdic
 on  whether  Tripura  was  a  disturbed  area
 or it  was  not  a  disturbed  area...  Gater-
 ruptions).

 Sir,  the  previous  Government,  through
 a  dangerous  combination  of  incempetence
 and  naivete  had  allowed  insurgency  (0
 overtake  the  State.  It  is  ironic  that  0110
 Member  accuses  us  of  encouraging  fissipa-
 rous  tendencies  when  it  was  his  party's
 softness  and  shilly-shallying  that  brought
 Tripura  to  this,  terrible  pass.

 SHRI  AMAL  DATTA  There  had
 been  no  violence,  do  you  know  that  ?
 TNV  murders  were  only  before  the  clec-
 tions  and  not  afterwards;  not  a  single  one
 -+-Cnter  -uptions).

 SHRI  RAJIV  GANDHI  :  There  can  be
 no  democracy  for  common  murderers  of
 unknown  innocents.  Our  system  refiects
 the  will  of  the  people.  [t  entrusts  the
 elected  Government  with  authority  to  dis-
 charge  its  responsibilities.  The  changes
 proposed  by  one  Member  opposite  would
 destroy  cur  stability  and  endanger  our
 democracy  itself.

 In  April-May  last  year  there  was  an
 outbreak  of  communal  violence  in  Meerut
 and  elsewhere.  It  was  shocking  and  pain-
 ful.  Sir,  effeetive  action  was  taken  -to
 stamp  out  the  violence;  but  alas,  not  be-
 fore  many  innocent  lives  had  been  lost.
 Allegations  of  atrocities  have  been  looked
 into,  the  district  administration  shaken  up,
 rehabilitation  undertaken,  the  fanatics
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 contained  and  fundamentalism  has  been
 restrained.

 PROF,  MADHU  DANDAVATE:  What
 about  Hashimpura  ?

 SHRI  RAJIV  GANDHI:  We  =  are
 relieved  that  since  then  communal  violence
 has  not  flared  up  again  in  Meerut  and  in
 that  area  and  has  not  spread  further  afield.

 By  and  large,  the  country  has  remained
 free  of  any  major  incident  of  communal
 violence.

 Sir,  our  greatest  asset  in  fighting  com-

 munalism  is  that  our  people  are  over-

 whelmingly  not  communal.  We  have  a

 long  tradition  of  tolerance  and  brother-
 hoog.  Our  composite  culture  is  a  reality.
 We  have  five  thousand  years  of  experience
 of  unity  in  diversity.  Communalism  is  the

 work  of  a  few  misguided  elements  who

 sometimes  succeed  in  inciting  communal

 passions  by  exploiting  specific  social  dis-

 orders  and  tensions  To  marginalise  the

 communalists,  we  need  determined  political
 action  ;  we  need  vigilance  of  the  local

 community  and  the  local  leadership ;  we

 need  an  administraticn  that  is  impartial
 and  seen  to  be  impartial  ;  that  is  seen  to

 be  tirm  and  determined  in  dealing  with

 violence  And,  above  all,  we  fight  com-

 munalism  by  fostering  and  preserving  the

 values  and  standards  embedded  in  our

 culture  and  our  traditions.

 Our  traditions  of  tolerance,  of  assimi-

 lation  are  threatened  from  two  angles.  One

 threat  is  from  materialism  overtaking  cer-

 tain  sections  of  our  society.  The  second

 threat  is  from  fundamentalism  and  commu-

 nalism,  regionalism  and  other  such  isms

 that  are  based  invariably  on  intolerance

 and  violence  that  misleads  in  projecting

 simplistic  solutions  to  highly  complex

 probiems  Economic  opportunity  has  open-

 ed  the  door  to  unprecedented  mobility  for

 our  opulation.  This  mobility  is  uproot-

 ing  millions  from  traditional  cultural

 moorings.  Many  millions  more  than  ever

 before  are  interacting  at  a  personal  level

 with  people  of  different  languages,  of  diffe-

 rent  oultures  and  of  different  faiths.  For
 all  of  them  we  must  make  our  diversity  हि

 living  reality.  Our  education  system  is

 being  improved  to  inculcate  the  right  values.

 Our  seven  Zonal  Cultural  Centres  are  tak-

 ing  the  message  of  diversity  to  the
 people

 at  iseir  door-steps  doing  commendable
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 work  in  remote  and  far-flung  areas,  in

 city  slums  and  in  small  towns,  of  bringing
 people  together  from  every  corner  of  the

 couatry  and  bringing  the  eulture  of  diffe-
 rent  parts  of  the  country  together.

 Almost  all  States  have  cooperated  with
 us  in  bringing  the  best  in  education  to
 talented  boys  and  girls  from  all  sections

 especially  the  poorer,  weaker  and  deprived
 sections.  There  is  only  one  State  that  has
 not.  ।  has,  of  course,  a  vested  interest  in
 the  continuation  of  poverty  in  the  curious
 belief  that  the  core  curricula  should  be
 built  around  alien  ideologies.  While  that
 State  continues  to  ensure  poor  education
 for  the  poor  people,  happily  the  rest  of
 the  country  forges  ahead.  Operation  Black-
 board  has  been..-Unterruptions).  If  you
 agree,  we  will  give  some  good  schools  to

 your  State  also.

 SHRI  SAIFUDDIN  CHOWDHARY  :

 Why  don’t  you  raise  the  number...

 SHRI  BASUDEB  ACHARIA:  Why  only
 one  Navodaya  Vidyalaya  in  one  district  ?

 Why  not  all  schools  be  Navodaya
 Vidyalayas  ?

 SHRI  RAJIV  GANDHI
 agree...

 If  you

 SHRI  SAIFUDDIN  CHOWDHARY  :
 After  40  years  of  Independence  there  is

 only  one  school  in  a  district.  What  is  the
 meaning  of  this  ?

 Cnterruptions)

 MR.  SPEAKER :  Please  sit  down,  You
 cannot  do  like  this.

 SHRI  RAJIV  GANDHI:  Sir,  after  40

 years  of  Independence  when  we  have  found
 that  the  State  Governments  have  not
 bothered  to  give  good  schools  for  the  poor,
 we  have  had  to  step  in,  and  give  good
 schools  to  the  poor.  There  are  only  one  or
 two  States  where  the  State  Governments
 are  still  refusing  to  give  good  schools  to
 the  poor.  (Interruptions)

 Now  Operation  Blackboard  has  been
 undertaken  to  assist  State  Governments  in

 equipping  rrimary  schools.  This  is  a  State

 subject.  Should  we  have  to  come  in  to  do
 this?  But  we  are  doing  it  because  we  are
 worried  about  the  poor.



 335.0  Mation  of  Thanks

 SHRI  BASUDEB  ACHARIA  :  Educa-

 tion  is  in  the  Concurrent  List.

 SHRI  RAJIV  GANDHI:  That  is  why
 we  are  giving  it  to  you.  The  Centre  can

 only  provide  supplementary  assistance.  The

 responsibility  must  be  that  of  the  Stateé.

 When  will  the  States  take  this  responsibi-
 lity  seriously  ?

 SHRI  R.L.  BHATIA  (Amritsar):  Sir,

 open  a  schoo]  for  their  education  also  !

 SHRI  RAJIV  GANDHI:  Now  over

 200  Navodayas  Vidyalaya  have  already
 been  opened.  More  are  in  the  offing,  The

 single  largest  segment  of  boys  and  girls  in

 Navodaya  Vidyalayas  come  from  the

 poorest  sections  of  our  society

 SHRI  BASUDEB  ACHARIA:  How

 many  students  are  there  ?

 SHRI  RAJIV  GANDHI:  The  Navo-

 daya  Vidyalayas  have  established  that  the

 background  of  the  students  is  overwhelm-

 ingly  rural.  Two  things  have  been  estab-
 lished  :  one  that  there  is  tremendous  intel-

 ligence  which  was  being  lost  because  good
 schools  were  not  available  to  these  poor
 children.  Second,  that  by  losing  this,  the

 country  was  losing.  It  was  losing  one
 whole  reservoir  and  the  Navodaya  Vidya-
 layas  have  pulled  that  reservoir  out.  For
 the  first  time,  the  children  of  the  poorest
 people  in  the  country  have  access  to  the
 best  education  that  is  available.  It  is  by
 drawing  on  such  a  reservoir  of  excellence
 that  our  country  will  progress  arid  develop
 faster  and  we  will  fight  the  vested  interests
 which  insist  on  denying-good  education  to
 the  poor.  We  will  give  good  education  to
 the  poor.

 Sir,  one  other  area  which  has  been  of

 major  interest  to  us  is  the  uplift  of  women
 and  giving  women  their  full  rights.  During
 these  years,  we  have  legislated  on  a  num-
 ber  of  fronts  to  give  women  protection
 We  have  legislated  some  very  strong  legis-
 Jation,  the  type  of  which  has  never  been
 legislated  before  in  this  House  just  to  give
 women  their  rights.

 We  have  given  free  schooling  for  girls
 in  all  States.  We  have  worked  out  a
 detailed  plan  to  assure  women  their  full
 rights.  A  National  Committe  on  Women,
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 which  brings  together  distinguished  women

 from  different  disciplines,  is  being  set  up
 to  advise  on  the  formulation  and  imple-
 mentation  of  programmes  for  women,

 Our  country  is  growing  younger.

 SARI  BASUDEB  ACHARIA  :  Growing
 young  !

 (interruptions)

 SHRI  RAJIV  GANDHI:  It  1८  true.
 The  average  age  of  our  country—while
 some  of  us  grow  ulder  and  older  and  senile,
 the  country  1s  growing  younger.  Approxi-
 mately  70  per  cent  of  the  country  today  is
 under  40  and  the  problems  of  our  youth
 are  very  much  a  national  priority.  The

 biggest  protlem  is  ermployment.  For  em-

 ployment,  the  first  thing  that  was  needed
 Our  education

 system.  We  have  already  started  that  pro-
 cess.  We  need  to  inculcate  an  ethos  of
 enterprise,  of  initiative  in  our  youth.  We
 need  to  change  attitudes.  We  need  to  make
 then:  proud  of  India  and  its  heritage.  We
 have  greatly  expanded  the  expenditure  on
 our  youth  programmes  and  our  sports
 activities  and  this  will  give  us  an  improved
 quality  of  youth  activities.

 Sir,  scheduled  castes  and  scheduled
 tribes  continue  to  suffer  under  social  and
 economic  pressures,  To  end  their  disabi-
 lities,  we  are  promtoting,  at  a  higher  level
 than  ever  before,  programmes  for  the  sche-
 duled  castes  and  scheduled  tribes—  welfare
 programmes  development  programmes-—
 and  ensuring  them  justice.  We  have  made
 major  structural  improvements  in  revamp-
 ing  the  SC/ST  Commission  and  strengthen-
 ing  the  hands  of  the  Commissioner.  I  am
 closely  monitoring  the  deployment  of  funds
 that  have  been  earmarked  for  scheduled
 castes  and  scheduled  tribes.

 The  minorities  are  an  integral  part  of
 our  many-faceted  diversity,  our  composHe
 heritage  and  our  valued  traditions.  India
 cannot  remain  India  if  we  lose  any  fart  of

 the  totality  of  our  culture.  Some  minori-
 ties  have,  on  an  average,  done  exceptionally
 well.  Others,  for  various  reasons,  suffer

 specific  handicaps  and  need  special  atten-
 tion.  The  key  to  the  resolution  of  the

 problems  of  the  minorities  is  in  the  con-

 scientious  implemeritation  of  Iadiraji’s,
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 1$-point  programme.  We  have  greatly
 strengthened  the  monitoring  apparatus  for
 this  programme.  We  will  do  all  we  can  to
 ensure  that  the  minorities  play  a  role  in
 national  life,  commensurate  with  the  con-
 tribution  that  they  have  made  and  the
 contcibution  that  they  can  make.

 Sir,  hon,  Members  are  aware  of  Gene-
 ral  Secretary  Gorbachev’s  initiative  to
 withdraw  Soviet  troops  from  Afghanistan.
 We  welcome  his  initiative.  So  do  all  those
 who  seek  a  peaceful  settlement  We  hope
 that  the  talks  in  Geneva  will  be  successful.
 We  hope  that  the  Geneva  Accord  will  be

 signed  before  the  15th  of  March  so  that
 the  withdrawal  process  on  15th  May  can
 start.  We  have  been  working  since  1980
 to  help  resolve  the  problem.  Indiraji  had
 talks  with  the  Afghanistan  Prime  Minister.
 We  have  had  many  discussions  at  the

 Foreign  Ministers’  level.  We  have  played
 a  key  role  in  the  Non-aligned  formulation
 to  stop  intervention  and  interference  which
 is  one  of  the  key  aspects  of  the  discussions
 that  are  taking  place  today.  I  have  had

 repeated  discussions  and  talks  with  General
 Secretary  Gorbachev  and  President  Reagan
 beginning  in  May-June  1985.  ।  have  had
 a  long  discussion  with  President  Najib
 when  he  was  in  India  at  the  end  of  last

 year.  And,  in  recognition  of  our  con-
 structive  role,  toth  the  USA  and  _  the
 USSR  have  taken  us  into  confidence  in  the
 resolution  of  this  problem,  Key  Afghan
 personalities  have  appreciated  our  contri-
 bution.  Some  people  have  questioned  the
 need  for  India’s  involvement  in  the  solu-
 tion  of  the  problem  in  Afghanistan.  We

 cannot  remain  indifferent.  We  have  a  vital

 stake  in  what  is  happening  in  Afghanistan.

 Afghanistan  is  in  our  neighbourhood.

 Afghanistan  is  an  integral  part  of  our

 region.  The  developments  in  Afghanistan

 have  brought  about  the  confrontation
 between  the  major  powers  in  our  region  to
 our  very  doorstep.  Now  we  have  an

 Opportunity  to  strengthen  the  forces  of

 Non-alignment.  It  is  for  that  reason  that
 I  invited  the  President  of  Pakistan  to  Delhi
 for  a  working  visit.  President  Zia  has  not
 been  able  to  come.  He’has  said,  because
 of  his  pre-occupations  with  political  acti-

 vity  at  home.  At  his  suggestion,  I  have

 named  our  Foreign  Secretary  as  my  special
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 emissary.  For  stability  in  our  region,
 India  and  Pakistan  need  to  work  together
 on  this  issue  to  find  a  solution.  ।  wanted
 to  talk  to  President  Zia  atcut  this.  In
 evolving  a  solution,  we  can  work  together
 to  the  benefit  of  each,  for  the  good  of  all.
 ई  hope  there  will  be  opportunities  soon  for
 wide-ranging  ecnsultations.

 In  Sri  Lanka,  significant  forward  move-
 ment  has  taken  place  in  recent  days  on  the
 implementation  of  the  Agreement.  The
 Agreement  secured  justice  for  the  Tamils
 and  the  unity  and  integrity  of  Sri  Lanka.
 It  secured  our  security  interests  and  it
 secured  Non-alignment  in  the  region.
 President  Jayewardene  has  reiterated  a
 genera]  amnesty  for  those  who,  lay  down
 arms.  We  have  made  definite  progress
 towards  the  devolution  of  powers  to  Pro-
 vincial  Councils.  President  Jayewardene
 has  made  a  commitment  to  holding  elec-
 tions  towards  the  middle  of  this  year.
 Elections  to  the  North  and  the  East  will-be
 to  a  single  Provincial  Council  making a
 reality  of  the  merger.  Thus,  the  Tamils
 of  Sri  Lanka  will  have  an  opportunity  of
 democratically  choosing  their  own  repre-
 sentatives  to  administer  their  affairs.  The
 Tamils  of  Sri  Lanka  will  have  an  oppor-
 tunity  to  test  the  claims  of  different  groups
 of  Tamils  to  represent  the  Tarrils.  This
 should  be  determined  through  the  ballot
 box.

 Clarerruptions)

 SHRI  N  VN.  SOMU  :  Innocent  Tamils
 are  being  killed  there  (/uterruptions)**

 MR.  SPEAKER  :  Please  sit  down.  No

 interruptions  please.  The  hon.  Member  is
 not  allowed.

 SHRI  RAJIV  GANDHI;  [  agree  entire-

 ly  with  the  hon.  Member.  We  are  not  for
 innocent  Tamils  getting  killed.  We  will  do

 everything  to  protect  the  innocent  Tamils
 and  we  have  done  that.

 (interruptions)**

 MR.  SPEAKER  :  Not  allowed.

 SHRI  RAJIV  GANDHI  :  In  fact,  the
 very  task  of  IPKF "15  to  protect  the  igno-
 cent  Tamils.  (daterruptions)

 **Not  recorded,
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 This  will  give  an  opportunity  for  the
 Tamils  in  Sri  Lanka  to  see  who  really
 represents  the  Tamils  and  represents  them
 through  the  ballot  box,  not  through  the
 barrel  of  a  gun.

 An  encouraging  indication  or  index  of
 the  return  to  normally  is  the  return  of  the
 refugees.  A  steady  stream  of  refugees  has
 been  going  back  to  their  homeland.

 I  must  take  this  opportunity  to  pay  the
 highest  tribute  to  the  gallantry  of  our
 soldiers  in  the  IPKF  for  the  disclpline  and
 courage  with  which  they  have  carried  out
 this  delicate  task.  It  is  deplorable  that
 anyone  in  this  House  should  give  credence
 to  the  malicious  fabrications  about  the
 work  of  the  IPKF.

 Cnterruptions)**

 MR.  SPEAKER:  No

 please.  Do  not  record.
 interruptions

 SHRI  RAJIV  GANDHI:  We  are  always
 in  danger  of  getting  too  engrossed  in  the
 minutiae  of  development.  Yes,  statistics
 and  ihdices  are  important  but  we  must  look
 to  the  Jarger  vision  of  India.  India  has
 mattered  in  the  world.  We  have  led  in  the
 world  of  Ideas.  Our  major  contribution
 has  been  to  enduring  values  and  standards,
 to  the  soul  and  the  spirit  of  human  kind.
 Our  national  task  1s  to  take  India  again  to
 its  rightful  place  to  the  front  rank  of
 human  civilization.  Development  is  an
 essential  tool  in  this  endeavour,  but  the
 real  challenge  is  the  response  to  what  lies

 beyond  mere  development  and  mere  growth.
 To  that  great  task  the  nation  is  summoned
 in  this  40th  ycar  of  our  independence,

 Mr.  Speaker,  Sir,  I  wish  to  express  my
 support  to  the  motion  of  thanks  to  the
 President  for  his  inspiring  Address  and

 urge  the  House  to  do  likewise,

 MR.  SPEAKER  :  A  number  of  amend-
 ments  have  been  moved  by  Members  to  the
 Motion  of  Thanks  on  the  President’s
 Address.  Shall  I  put  all  the  amendments  to
 the  vote  of  the  House  together  ?
 a ।  परन शश टनटन

 **Not  recorded.
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 MANY  HON.  MEMBERS  :  Yes,  yes.

 MR.  SPEAKER  :  All  right.

 PROF.  MADHU  DANDAVATE  :  Mr.
 Speaker,  Sir,  one  submission  to  you.
 Under  Rule  184  1  have  given  a  notice  of  a
 motion  authorising  you  to  set  up  a  House
 Committee  to  enquire  into  the  allegations
 made  by  the  former  President  of  India
 against  sections  of  the  Cabinet  as  well  as
 the  opposition.  Please  consider  that.

 MK.  SPEAKER  :  I  shall  now  put  all
 the  amendments  moved  to  the  Motion  of
 Thanks  together.

 All  the  amendments  were  put  and
 negatived,

 MR.  SPEAKER  :  The  question  is  :
 “That  an  Address  be  presented  to
 the  President  in  the  following
 terms  :

 “That  the  Members  of  Lok
 Sabha  assembled  in  this
 Session  are  deeply  grateful  to
 the  President  for  the  Address
 which  he  has  been  pleased  to
 deliver  to  both  Houses  of
 Parliament  assembled  to-
 gether  on  the  22nd  February,
 19881,'*

 The  motion  was  adopted.

 16-40  brs

 AUTHORISED  TRANSLATIONS
 (CENTRAL  LAWS)  AMENDMENT

 BILL—Contd.

 [English]

 MR.  SPEARER  :  The  House  will  now
 take  up  further  consideration  of  the  follow-
 ing  motion  moved  by  Shri  Chintamani
 Panigrahi  on  the  23rd  February,  1988,
 namely  :

 “That  the  Bill  to  amend  the
 Authorised  Translations  (Central
 Laws)  Act,  1973,  as  passed  by
 Rajya  Sabha,  be  taken  into  con-
 sideration.”


